Minutes of Exim Facilitation Committee (EFC) meeting No. 05/AM-20 dated 23.08.2019 for import of restricted items
Meeting No. 05 of AM-20 of EXIM Faeilitation Committee (EFC) was held on 23.08.2019 at 3.30 PM in Room No. 4, H-Wing, Udyog

Bhawan, New Delhi under the chairmanship of Shri K.C. Rour. Additional Dircetor General of Foreign Trade to consider the applications
for impon of restricted items.

2. The following members attended the meeting;

(i} Shri 8.P. Roy, Jt. DGFT, DGFT

(it} Shri Nirmal Kumar, Dy, DGFT, DGET

(i) Shri Santanu Dhar, Under Secretary, M/o P&ENG

{1v) Shri M. Devula; Dy. Director of Airworthiness, DGCA

{v) shri 8, K. Dogra, Airwerthiness Officer. DGCA

{vi) Shri R. 8. Srivastay, Engg. WPC, DOT

(wii) shri Nand Lal; Consultant, DIPP

(vitiy  Shri Abdu! Sadig Khan, FTDO, DGFT

{ix} Shri Yogesh Kumar, 150, D/o AHD&E
3, Total number of cases considered in the meeting was 227, The committee decided that as in the past, all NOC received/conveved
by the concerned committee members will be incorporated in the minutes as and when uploaded. Accordingly, 30 cases were approved, 04
cases were rejected, 3 Cases were closed & 191 cases were deferred. Where two or more technical authorities have recommended different
quantities, the lower quantity has been approved by the Committee. The cases recommended for approval at 8L Nos. 160 and 162 will he
submitted for approval of the Director General of Foreign Trade under Para 2.20 of Foreign Trade Policy 2015-2020 and approval will he
separately communicated,

4. The Regional Authorities of DGFT are required to issue import authorizations as mentioned below the cases which have been
dpproved by the Committee. The enclosures: wherever required would be sent by DGFT Hars by e-mail (if enclosures aré not recsived
within one week of uploading the minutes on DGET website, the Regional Autherity may remind DGFT {(Hagrs) by e-mail on import-
defi@nic.in). The Regional Authorities must issue import authorizations with the conditions as indicated and after ensuring that the fee has
been paid at the time of submitting the application to DGFT (Hgrs). They must also cross verify the details mentioned in the impont
authorization with that in the ANF-2M submitted by the applicant. DGFT ( Hars) will not send separale import permission letters except
where permission has not been mentioned in the approved cases, in the table below:

SL. | Name of the applicant & file No. | Date of Item for | CIF value | Status
 No, 4 . receipt import (lakh)
Part-1 Department of Animal Husbandry, Dairying & Fisheries (DAHD&F) N . . |
I | MJs. Fortune Associates, 01.01.19 2 Pairs oi Cat | 14.7 DAHD&F vide OM No, 110102(1)/3/2017-
Hyderabad, and 5 Pairs of Trade dated 22.04.19 has recommended for
O1/33/8/E/AMI19F-1 1/IC Gemsbok : import of 02 Nos. of cals, subject to
recommendation: from MoEF&CC,  The

committee  accordingly  decided to seek
comments from MoEF&CCIWL). The reguest
for import of Gemsbok has already been
rejected by the EFC in its meeting dated
26.04.19. Comments seught from MeEF&CO
on 20.06.19 on 2 pairs of Cat.

2 | Mis;, Madras Crocodile Bank 02.01.19 2nas. of NA Comments sought from MoliF&CC(WL) on
Trust, Mamallapuram, Tamil Orinoco 03.01.2019. Reminder sent to MoEF&CC vide
Nadu Crocodiles -agenda note dated 20.06.19 and 18.07.2019,
O1/33/8/E/AM19/M-25/1C Becommended by DAHD&F vide OM No.

_ A : ol L10102(1)/3/2017-Trade dated 19.03.2019, |

3 | Mis. Vidhaan Sales, Magpur. 16 Nas. of DAHDE&F vide OM No. 110102(1)3/2017-
013348/ EAAM O/ -28/1C 08.01.19 Live Torses 3386 Trade dated 22.04.19 has informed thit the

firm has not furnished the ase, sex and
purpose of the import in the original
I | #pplication. Hence, the firm is to furnish
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above details to DAHD&F with copy to |
DGFT. Further, the committee observed that
there is a wide variation in the CIF value of
Horses in different applications; Aceordingly,
the committee decided to seek 1T return for
the last three years ffom the applicant.

M/s, Delta Exim écnricas.
Mumbai
0153/ 8 EAAMI9/D-31/IC

10.01.19

6000 pcs. -
Birds Fgus

M/s. Delta Exim Services,
Mumbai,
01/S3/8/E/AM19/D-33/1C

11.01.19

1000 pairs
Exotic
Cockatoos,
Macaws,
Parakeets &
Hirds

180

| details 1o DAHD&F with copy to DGFT.

DAHD&] vide OM dated 22.04.19 informed |
| that the details of species of birds, scientific
name, Hygiene/health status egg laying birds
and eges have not been furnished by the
importer.  Henee, the finm is 1o furnish above

Recommended by DAHDR&F vide OM No.
LEOT02(1Y3/2017-Trade:  dated  18.02.19.
Comments sought from MolF&CC on
01.03.19 which is awaited. The committee
noted that in their application, the firm has
indicated the purpose of import as *Actual
User' but the firm has not indicated the
specific use of 1000 pairs Exotic Cockatoos,
Macaws, Parakeets & Birds. Accordingly, the
commitiee decided to seek specific purpose of
import from the firm. The firm has been
requested to furnish specific purpose of impost
on 07.06.19. Reply received from the firm on
17.07.19

Mis. Bangalore Horse Riding
School , Bangalore
01/53/8ME/AM1 9/B-36/1C

T 10.02.19

32 Nos. of
Horses

LH0.00

M/s. Swasthik Aquarists,
Chennai,
01/53/8/E/AM 19/5-88/1C

25.02.19

Ornamental
Fish

1 76.89

| DAHD&F vide OM No.

| Comments sought froem DAHD&F on
12.02.2019. DAHD&F has sought information
from the firm. The firm vide c-mail dated
06,06.19 has furnished the reply, which has
been forwarded to DAHD&EF on 19.06.19.
Reminder sent to DAHD&F vide swenda note
| dated 20.06,19 and [18.07.2019. Further. the
commitiee observed that there 15 & wide
variation in the CIF value of Horses in
different applications. Accordingly, the
committee decided to seck 1T return for the
| last three years from the applicant.

H0102(1)/3/2017-
Trade dated 26032019 mformed that the
application is not in the prescribed performa
45 per revised sanitary protocol. Reply
received from the firm has been forwarded to
DAHD&F on 07.06.19, Again DAHD&F
vide e-mail dated OB.08.19 has sought
information from the firm,

M/s. Badam :{gm Farms,
Hyderabad. 01/53/8/E/AM19/B-
AT

14.03.19

50 pairs of
Goat Najdi, 5
pairs ol
Common
Eland & 5
pairs of
Kangaroo

339

The request for import of Common Eland &
pairs of Kangaroo has been rejected by the
EFC in its meeting dated 26.04.19, DAND&F
vide OM dated 22.04 2019 has informed that
the firm may be requested in respect of Goat
Najdi to state whether there is any intention or |
probability of breeding or cross breeding with
local-animals and also to furnish a NOC from
State Animal Husbandry Department and to
inform whether this is in line of the State
Small Ruminant Development Paolicy. Hence,
the firm is to furnish above details (o

©
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Mumbai,

DAHDEF with copy to BGFT, |

9 M/s. Indian Cane Power Limited, | 08,04,19 3 nos. of 1.6 Comments received from DAHD&F vide OM
Kamataka, Barogue Pinto No. 110102(1)/3/2017-Trade dated 29.07.19.
O1/53/8/EfAMZI-2/IC Horses However, the committee decided 1o seek IT

return for the last three years from the
: : -l |applicant. |

10 M/s. Poonawalla Astonish Stud no.6i.19 One Stallion | 1500.0 DAHD&F vide OM No. 110102(1)/312017-
Private Limited, Pune. Trade dated 28.05.19 informed that the unit
G1/53/8/E/AMI9/P-40/1C price for stallion intended for import is Rs. 15

Crores/stallion, which seems to be on a very
higher side. DAIID&F has requested to ask
the reasons and the specific details Justifying
| such high quoted price for the said Horse from
the importer, Further, the committee decided
to seek I'T return for the last three years from
- —— Sl el s B ) . the applicant. . ==

11 M/s. Sea World Aqua Systems, 20.04.19 100 Nos. of 0089 DAHD&F vide OM No. [10102(1)/3/2017-
Kerala Royal Angle Trade dated 28.05.19 informed thar the
01/53/8/E/AM20/S-8/IC Fish ‘application is not in the prescribed format.

Therefore, the applicant may be advised to

submit the application in the prescribed format

for further examination. Hence, the firm is to

furnish above details to DAHD&F with copy
i 2 ik to DGFT. !

12 Mis, Marilyn Anita Monteagudo, | 08.05.19 1 no. of live 25 DAHD&F vide e-mail dated 11.07.19 has
Faridahad. ' Pet dog sought information from the firm, Hence, the
O1/53/8/E/AM20/M-4/1C firm is to furnish above details to DAHD&F

ot A with copy to DGFT. r

I3 | M/s, Shantha Biotechnics Private | 07.05.19 4000 nos. of | 2354 Comments sought from D/o AHD&F on
Limited, Hyderabad. Mice, 08.05.2019. DAHD&F vide e-mail dated
01/53/8/E/AM20/S-15/1C 5000 nos. of 18.06.19 has sought information from the

mice, firm, The same has been communicated to the
| _ . _ | | firm on 19,06.19. _ |

14 | Mis. GVK Biosciences Pvt. Lid., | 30.04.19 60 nos. of 13.4 Comments sought from Dio AHD&F on
Hyderabad. D1/S3/8/E/AM20/G- Male. 01052019, DAHD&F vide e-mails dated
3/1C Cynomelgus 29.05.19 has informed that the firm has not

Monkey provided the details regarding the products to
ervepreseved be imported. Hence, it is requested to ask fresm
Hepatocyies the importer to provide the products details,
CITES, 5 The firm vide e-mail dated 07.06.19 has
tillionas informed that their product requirement is for
import of monkey Hepatocytes only,

DAHD&F vide e-mail dated 17.06.19 has

sought details of products the firm wish to

import.  Reply from the firm is awaited.

Reminder issued by DAHD&F vide e-mail

dated 11.07.19. Hence, the firm is to furnish

above details to DAHD&F with copy. to
_ - BGFT. i |

15 M/s. Aggarwal Ameet 31.05.19 13,590,000 41.7 Approved as recommended by DAHD&F
Surinderpal, Mumbai, Nos, of vide OM No. 110102(1)/3/2017-Trade dated
O1/33/8/EAAMZ0/A-22/1C Ormamental 29.07.19

o) Fish 2= 20000 vl nAhT |

RA Mumbai may issue the import authorization to the dpplicant for import of only those Ornamental Fishes which are permitted species

listed in the said Sanitary Health Protocol vide (OOM No, 35029/10/2008-Fy( Trade) dated 09.03.2017 from the Countries mentionegd in the

application for a proportionate CIF value subject to the condition mentioned in the DAHD&E vide OM No. 110102013201 7-Trade
dated 29.07.19 besides other usual conditions of import authorization. The enclosures will be sent by e-mail to the applicant and RA
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16 | M/s, Delta Exim Services, 29.05.19 110 pairsof | 2026 | Comments sought from Dio AHD&F on
Mumbai. 01/53/8/E/AM20/D- Live Horses 30.05.2019. Reminder sent vide agenda note
51cC dated 20.06.19 and 18.07.19. The committee

decided to seek specific purpose for import of
Horses. Further, the committee ohserved that
there is a wide variation in the CIF value of
Horses in different applications, Accordingly,
the committee decided to seek IT return for
25 a=y .y = the lust three years from the applicant.

F7 | M/s, National Centre for 27.05.19 300 nos. Mice | 7.70 Approved as recommended by DAHD&F

Biological Science, Bangalore. & 200 Vis. vide OM No., 110102(1)/3/2017-Trade dated
|| OVSHBIE/AM2ON-6/1C Mouse . 29,08.19

RA Bangalore may issue the import authorization to the applicant for import of 500 Nos, of Labaratory Mice (Mus musculus) and 200
Nos of Frozen Laboratory Mouse (Mus rmusculus) Embroys in cevo vials from Japan for & CIF value of Rs. 7.70.000/- { USD 1 1,000)
subject to the condition mentioned in the DAHDEF vide OM No. TIO102(1)/3/201 7-Trade dated 29.08.19 besides other usual
conditions of impaert authorization. The enclosures will be sent by e-mail to the applicant and RA Mumbaj,

18 | M/s. Regional Center for 30.05.19 04 Nos, of 96 Comments sought from Die AHD&F on
Biotechnology, Faridabad. Mice 11.06.2019. Reminder sent vide agenda note
| DI/S38/E/AM20/R-12/I1C | _ _ dated 20.06.19 and 18.07.19 _ |
19 Mis. 1ISER (Indian Institute of 20005.19 & noscof Mice | .05 Comments sought from Dio AHD&F |
Science Education & Research), 13.06.2019. Reminder sent vide agenda nofe
| Pune OUSI/B/AM20-168C | et | dated 200619 and 18.07.19 .
20| M/s. Marinescape India Private 13.06.14 & nos; 592.04 Comments sought from Dio AHD&F on
Limited, Chenmati. Myocastor 17.06.2019. Reminder sent to DAHD&F vide
O1/53/8/E/AM20/M-13/1C Coypus, agenda note dated 20.06.19 and 18.07.19
8 nos: African
Penguin,
2 nos.
Marbeled
YIS0, _ | Lungfishete. | e s N E———
2] M/s. Prashant Narendra 25.04.19 33 nos. Colts! | 19:0 Comments sought from Dio AHD&F on |
CGunjalkar, Sion, Maharashtra, Stallions/ 23.06.2019. DAHD&F vide e=mail dated
O1/53/8/E/AAM20/P-13/1C Fillies/ Mares 17.07.19  has sought information from the
applicant. Again DAHD&F vide leter dated |
29.07.19 and e-mail dated 09.08,19 has sought
information from the firm. Reminder sent to
the firm by DAHD&F on 27.08.19. Hence;
the applicant is to fumnish reply directly to
DAHD&F with copy of DGFT. The
commitiee also observed that there is a wide
variation in the CIF valve of Horses in
different  applications, Accordingly, the
committee decided to seek IT retwrn for the
= § PRTENS | R e . last three years from the applicant.
22 M/s. Jugannath Fish Aqua 06.06.19 Omaments) Approved as recommended by DAHD&F
International, Howrah, West Fishes vide OM No. 110102(1%/3/2017-Trade dated
| Bengal. 01/53/8/E/AM20/1-7/1C L 29.08.19

RA Kolkata may issug the import authorization to the applicant for import of only those Ornamental Fishes which are permitted species

listed in the said Sanitary Health Protocol vide OM No. 35029/10/2008-Fy( Trade) dated 09.03.2017 from Thailand for o proportionate
CIF value subject to the condition mentioned in the DAHD&F vide OM No. 110102(1¥/3/2017-Trade dated 39.08.19 besides other usual
_conditions of import authorization. The enclosures will be sent by e-mail to the applicant and RA Mumbai.

23 | M/s. Satnam Balon, Nawan [ 21.06.19 | No.of Pet | .14 Recommended by DAHD&F vide vide OM |
Shaher . Punjah; Dog No, TT{}IDZ_{I}JG.*’EG]?J['mdc dated 29.08.19,
O1/53/8/E/AM20/S-32/10 However, the committee decided to- examine

S e e L W e — = o = _ |thecaseonfile. o T

24 M/s, Kavita Swittens, New Delhi 19.06.19 “‘3 nos, of 324 Comments received from DAHD&F vide OM

O1/5318/E/AM20/K-7/1C | Riding Horses No. 110102(1)/3/2017-Trade dated 29.08 19.
e SR 1 Q@Maresand | | | Howeer, the committee decided to seck 1T |

(D v



I_ Gelding } ] return for the last three years from the
applicant,

25 | M/s. Chitale Genus ABS India 19.06.19 16 nos. of 1226 Comments sought from Dio AHD&F on
Pwvt. Lid. Pune. Holstein 21.06.2019. DAHD&F vide e-mail dated
01538 EAM20/C-91C Friesian and 27.08.19 has sought information from the

Jersey Pure firm. Henee, the applicant is 1o furnish reply
Breed Live directly o DAHD&F with copy of DGET
Butls

26 | Mis. Maxima Nutrition. Haryana, | 190619 | 2000 nos, VI | 1422 Comments sought from Die AHD&F on

O/S3/8EAM2OM -15/1C Quintuna X- 21062019, DAHD&F vide e-mails dated
Vik, 05.07.19 & 21.08.19 has sought information
2000 nos, VJ from the firm, Hence, the firm is to submit
Nibali X-vik, reply directly to DAHD&YF with copy o
2000 nos, v DGFT,
Gute X-Vik
VI Leica X-
Vik 2000 nos.
200 nos VI
Choko X-

27 | MUs, Shibu, Alappuzha. 18:06.19 I no. of Live 087 DAHD&F vide OM dated 17.07.19 has

O1/53/8/E/AM20/S-31/1C pet Dog informed that the importer has not furnished
the pet book, detailed vaccination records and

veterinary health certificate  aceredited by

‘concerned department  of  the Exporting

country, Hence, the firm is to submit above

details directly to DAHD&F with copy 1o

. | DGFT. Il

28 M/s, Renjith K5, Kerala, 2.05.19 500 nos. of 21 | Comments sought from Vo AHD&F on

0133/ AM2O/R-16/1C Live 27.06.2019. DAHD&F vide e-mail dated
Omamental 25.07.19 has sought information from the

Fish applicant, Hence, the applicant is to submit

above details directly to DAHD&F with capy

] ol : s e

29 | M/s. Varun Todi 25.06.19 3 Nos. of 288 Comments received from DAHD&F vide OM
DL/S3/BEAM20/V-1111C Riding Horses. No, 1107102(1)/3/2017-Trade dated 29.08.19.

Further, the committee decided to seek IT
return for the last three years from the

i E  dpplicant, <

30 M''s Arjuna Natural Pvt, Lid,, 01.07.19 100000 Kgs. GE2.88 Permission has been granted 1o the firm with
Kerala. 01/53/8/E/AM20/A-34/1C Omega-3 fatty the approval of DG,

acid (Fish Qi (Ex-post facto approval)
Purified)-
E 332IEE) i I

31 | M/s, lISER, Kolkata, 21.06,19 12 nos. of 4.53 Comments  sought from D/o AHD&F on
OUS33/ 8/ E AM20/1-22/1C Mice (As per 01072019, DAHDEF vide e-mail dated

ANF-2M) 250719 has sousht information from the
firm. Hence, the firm is to submit reply

_ . = e e D | directly to DAHD&F with copy to DGFT.

32 M/s. Oriental Agency, Kolkata 29.06.19 LOG Mts, of 352 Comments sought from /o AHD&F on
(W.B) OV/S3/8/E/AM20/0-3/1C Live Fish, 01.07.2019. DAHD&F vide e-mail dated

' Carp/Other 24.07.19 has informed that the firm has not
submitted the application as per the preseribed
format of revised sanilary protocol for impaort
of Ornamental fishes into India and requested
the firm to submit the application in the
prescribed format at earliest. Hence, the firm
15 to submit the application in the preseribed

#Y




[T ' ' format directly to DAHD&F under intimation
to DGET,
33 | Mis. ICGEB, New Delhi, 08.07.19 | 6 nos. Male 1.52 Comments sought from Do AHD&F on
0133/ BEAM20/-26/1C Mice 10.07.2019. Reminder sent to DAHD&F vide
6 nos. Femala agenda note dated 18.07.19,
- =S £: ;.o E
3 M/s. Qualitat Produets (India), 05.07.19 100000 nos. of | 344,70 Comments sought from Dio AHD&F on
Chandigarh. 01/53/8/E/AM20/0)- Bovine Semen 10.07.2019. DAHD&F vide OM No, L-
) (g 11010201 )9/2019-Trade dated 01.08.19 has
| e LIy S JE [=TReEe sought information from the firm, ] g
is M/s. Green Hills Avian Science 8.07.19 8 Parsof Ara | 13,5 Comments  sought [rom Dio AHD&F on
and Engineering, Tiruchirappalli chloropterus 11.07.2019. Reminder sent to DAHD&F vide
01/53/8/E/AM20/G-12/IC and 2 pairs of | Agenda note dated 18.07.19.
Ara drarauna
with cites
| [ _ . . permit e o]
36 M/s. Life Style Aqua, Bangalore | 10.07.19 10.82,000 nos: | 54,) Comments sought from Do AHD&F on
O1/53/8/E/AM20/L-711C of Omamental 11.07.2019. DAHD&F vide ¢-mail dated
Fishes 24.07.19 has informed that the firm has not
submitted the application as per the prescribed
format ol revised sanitary protocol for import
of Ornamental fishes into India and requested
the firm to submit the application in the
T - g4 | prescribed formatat earliest.
37 Mis. Tih-Om International, New 110719 5,000 Neos: of | 2.8 Comments sought from Dio AHD&F a
l]clhiI]IISSJ'H:'EJ’AI‘HIZUFT{EIHG Fresh Water 12.07.2019, DAHDEF vide t-mail dated
Fish-Gold Fish 24.07.19 has informed that the firm has not
{Carassius submitted the application as per the prescribed
Aurtas) format of revised sanitary protocol for impon
of Ornamental fishes into India and requesicd
the firm to submit the application in the
prescribed format at carliest, Hence, the firm
is to submit the application in the prescribed
format directly to DAHD&F under intimation
e £ i S 10 DGFT. ) il
38 M/s. Prof. Amitabha 10.07.19 I2ZPRENOD. | 19 Comments sought from Dlo AHD&E an
Bandyopadhyay, 11T Kanpur Cg- 12.07.2019. DAHD&F vide ¢-mail dated
U1/53/8/E/AMZO/P-19/1C Prideiseid) 25.07.19 has sought information from the
NOD SCID applicant. Hence, the applicant is to submit
Mice reply directly to DAHD&F with copy 1o
(IS SIS <5 | SR POIEIES SR N il
39 | Mis. Dr. Amitabha 10.07.19 3PRS of 28 Comments sought from Die AHD&F o
Bandyopadhyay, IIT Kanpur MyDESTRIF 12.07.2019.  DAHD&F vide e-mail dated
O1/538FEAMZO/D-8/1C F DKO mice 25.07.19 has sought information from the
applicant. Hence, the applicant is to submit
reply directly to DAHD&F with copy o
NG ETTTN _ e e LB T T
40 | M/s. Sun Pharma Advarce 10.07.19 186 Nos, of 359.6 Comments sought from Dio AHD&F on
Research Company Lid,, Male Beagle 12.07.2019. DAHD&F vide e-mails dated
Vadodars Diogs and 174 23.07.19, 130819 and 198.19 has Sought
01/53/8/E/AM20/S-38/1C tios, Female information  from the firm. Hence, the
| Beagle Dogs applicant s 1w submit reply  directly 1o
= o === S | | PAHD&F with copy to DGFT.
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| 41 -|_Mf"s. Jindal Pole & Equestrian 12.07.19 12 nos. Polo | 102.5 | Comments sought from Dio AHD&F on
Foundation, New Delhi, Horses. 23.07.2019. Do AHD&F vide e-niail dated
O1/53/8/E/AMR0/)-8/1C 31.07.19 has sought information from the
firm, The committee also observed that there
s & wide variation in the CIF value of Horses |
in different gpplications. Accordingly, the
committee decided 1o seck IT return for the
lust three years from the applicant.

42 | Mis. Abhishek Kamani, Mumbai. 1807.19 | Inos.of | 32.0 Comments  sought from D/o AHDEF on
O1/S3/8/E/AM20/A-20/1C Riding Horse 24.07.2019, Further, the committee decided to
seek IT return for the last three yeurs from the
S (. o e W WVIONSE| SRS | oo, =
FJ M/s. Golden Traders, Chennai. 17.07,18 523500 nos. —I 4910 Comments sought from Dio AHDEF on |
O1/53/87E/A M204G-15/10 Ormamental 24.07.2019
Fish
44 M/s. Shikha Kalia, Australia 16.07.19 01 np. of Pet 52 Approved as recommended by DAHD&F
01/53/8/E/AM20/S-43/1C Rabbi vide OM No, 1 10102(1)/3/2007-Trade dated
_____ el laweNgs

 CLA New Delhi may issi he import authorization 13 the applicant for import of 01 No. of Pet Rabbit (deseringon as per DATIDET |
OM No. | 10102(1)/3/2017-Trade duted 29.08.19) from Australia for a CIF value of Rs. 32000/~ (AUD 1,000) subject to the condition
mentioned in the DAHD&F vide OM No. 1101021 V312017-Trade dated 29.08.19 as well as with actual user condition hesides other |

~wsual condition of import authorization, The enclosures will be sent by e-mail to the applicant and CLA New Delhi, T
45 | M/s. Abhrami Shankar, 15.07.19 I'nos.ofpet | 24325 Recommended by DAHD&F vide OM No
Bangalore. 01/53/8/E/AM20/A- dog (Standard 1TO102(1)/3/201 7-Trade dated 29.08.19,
I9IC poodle, Male) However, the commitice decided 10 examine
46 | Mh Relmnee Lk Soiomce e st ——o || thecase on file, S N
46 | M/s, Reliance Life Science 19.07.19 ‘h'ﬂ nos. B6; | 792 Approved as recommended by DAHD&F
Private Limited Mumbai. 1295-F8im | vide OM No. HIO102(1 /3200 7-Trade dated

A SAMIRINE | | kaisiee L |osespe il sy
RA Mumbai may issue the import authorization to the applicant for import of 30 Nos. of live Mice (B6: F295-F8tmikaz' | M ice) from |
| USA for a CIF value of Rs. 7.92.478/.- (USE 11,378 subject to the condition mentioned in the DAHD&F vide OM No. |
F10102(1)/3/2017-Trade dated 29.08.19 as well as with actual user condition besides other usual condition of import authorization, The

| encosures will be sent by o-mail ot spant ot 4 Mumbai,
| 47| Mis. Globion India Private Ltd., | 24.07 19 | 563040 nos. _[ 5.63
Markook Mandal Siddipet Dist, | Birds Egps
Telangana. 01/53/8/E/AM20/G ‘
_._EI.?_.__._. e = _J ————a J. ........ e b ] L T Rl T e e R —r—
RA Coimbatora may issue the import authorization to the applicant for import of 563040 nos, of Birds Eggs. in shel), fresh, preserved or
cooked; other fresh egps: For Fertilized Eggs for incubation; of fowls of the species Ciallus domesticus-specific pathogen free from
Germany, Spain, France & USA fora CIF value of Rs. 6.25,17.312/- (Furo T81466.40) subject 10 the condition mentioned in the
DAHD&F vide OM No, | 10102(1)3/2017-Trade dated 29.08.19 as well a5 with actual user condition besides other usual condition of
1mport authorization. The enclosures will be sent by ¢-mail 10 the applicant and RA Coimbatore. |

| Approved as recommended by DAHD&F
vide OM No. 110102(1)/3/2017-Trade dated
29.08.19 |

48 [ Mis. Lets Go Fishing, Bangalore. | 24.07 19 Omamental | 791 Comments sought from Lo AHD&F on
D1/S3REAMINL-8/1C Fish _ 26.07.2019. Dio AHD&T vide e-mail dated
oo ST S TE T R e 8 SN R 29.07.19 sought information from the firm.
49 | M/s. Modern Pet Centre; Kolkata, | 27.07.19 | 10000 nos 348.65 Comments sought from Dip AHDEF op ﬂ
West Bengal, Black Ruby 30.07.2019, DAHD&F vide e-mail dated
| [ovssmEAMOM1C ’ Barb; 5000 | 208.19 has sought information from the
nos. Clown firm. |
| Barb; 530000
| Black Ghost; |
| 10060 nos, | |
Tinfoil Barb;
15000 nos, |
Tiger Barb,
5000 nos, |
Yellowtail
e S _J_Rashor_a ——ee

9 L
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30 | M/s. Directorate of Animal [ 260719 361 nos, Live ‘ 301.5 [hppruvcd as recommended by DAHD&F
Husbandry and Veterinary, Swine vide OM No. 110102(1 V32N T-Trade dated
Mizoram. 01/53/8/E/AM20/D- 29.08.19

loac e e e e S| o .

RA Shilong may issue the import authorization 1o the applicant for import of 361 nos. Live Swine from UK for a CIF value of Rs.

5,01,58,992/- (GBP 551 197.71) subject to the condition mentioned in the DAHD&EF OM No: 1 10102(1)3/2017-Trade dated 20.08.19 as

well as with actual user condition besides other usual condition of import authorization. The enclosures will be sent by e-mail to the
applicant and RA Shilong, ===y L AR o 2 Rl

31 | Mifs, Meraj Yusha, Bhubaneswer, | 26.07.19 I no, of Al 4,49 Comments  sought from Dio AHD&F on
Odisha 01/53/8/8/AM20/M- ZLobair Stud 30072019, DAHDE&EF vide e-mail dated
Le/ic Yearling Colt; U2.08.19 has sought information from the

1 no, of Al firm, The committee observed that there is a

Zobair Stud wide variation in the CIF value of Horses in

Yearling Filly different applications,  Accordingly, the

committee decided 0 seek IT retumn for the

S o o0 T e Jastthree years from the applicant.

52 M/s. Yeravada Stud & 10.07.19 4 nos, of Live. | 70.64 Comments sought from D/o AHIXEF an
Agricultural Farm, Pune Horses 31.07.2019. Further, the committee decided to
O1/53/8/E AM20/Y-1/IC seek 1T return for the last three vears from the

= - o, applicant, _ —

33 | MYs, Manjri House Breeders 12.07.19 I no.of 2000.0 Comments sought from Dio AHD&F on
Farm Private Limited, Pune, Stallion/ Colt 31.07.2019. The committee observed that
01/533/8/E/AM2O/M-23/1C cand 20 nos, of there is a wide variation in the CIF value of

Broodmares/Fi Horses in different applications. Accordingly,
Mies the committee decided 1o seek IT return for
= | ] e . the last three years from the applicant.

34 | Ms. The Director, National 30.07.19 8 nos, Live 1.56 Comments sought from Vo AHD&F on
Institute of Immunology, New Mice (4 31.07.2019
Deelhi. 01/53/8/E/AM20/1-23/10 Female & 4

G § e Male) | T e e

35 | M/s. The Director, National 29.07.19 14 nos. Live 6.06 Comments sought from Dio AHD&F on
Institute of Immunology, New Mice (7 31.07.2019
Delhi, 01/33/8/EAM20/ T-22/1C Female & 7

== S s L e o = L oy

56 | Mfs. JK Trust Bombay, Thane, 31.07.19 500 nos, of 7l Comments  sought from Dio AHD&F an

033781/ AM20/1-1 11 Bovine Semen 05.08.2019. DAHD&F vide e-mail  dated
09.08.19 has sought information from the
firm. Hence, the applicant is to furnish teply

== e 1k e {-direetly to DAHD&F with copy of DGFT,

37 | Mis, Dr. Santosh Chauhan, 02.08.19 12 Prs; Live 941 Comments  sought from Dfe AHD&F on
Bhubaneswer Mice Strain 02.08.2019. DAHD&F vide e-mail dated
017538/ E/AM20/R-12/10 for research at [3.08.19 has sought . information from the

Govt. of India. firm. Hence, the applicant is to furnish reply
S W A Ramath b 70875 e | difectly ts DAHD&F withcopy of DGFT. |

38 | M/s. Ajit Kamath, Mumbai 07.08.19 | nos. of Pet 0735 Comments  sought from Dio AHD&F on

DUSHBEAMANASSAC Rabhit 09082019 DAHDEF vide e-mail - dated
13.08.19 has sought information from the
firm. Hence, the applicant is to furnish reply

P e e J— Ll directly to DAHD&I with copy of DGFT.

39 | M/s. Arbee Biomarine Extracts 02.08.19 350 MTsof 3294 Comments  sought from D/o AHD&F on
PvL Lid., Kottayam, Kerala Fish Oil 05082019, DAHD&F vide e-mail dated
O1/53/8/E/AM2ZIA-AT/IC 13.08.19 has sought information from the

firm. Hence, the applicant is to furnish reply
Ee e el s e W directly to DAHD&F with copy of DGFT.

60 | Mis. Dr. Santosh Chauhan, 02.08.19 36 Pair of Live | 8.80 Comments  sought from Dio AHD&F on

Bhubaneswar Mice Strain U5.08.2019. DAHD&F vide e-mail dated
| OU/S3/8/E/AM20/D-1341C 13.08.19 Has sought information from the
seite o T U D ===t | firm. Hence, the applicant is to fumnish reply

Ky




I_I.'ﬂ M/s. Vivo Bio Tech Limited, 24.07.19 32150 Nos. of
Hyderabad. 01/53/8/E/AM20/V- Mice/Rats/
141C Golden Syrian

Hamsters/
| = ________ | Rabbits;

62 | M/s; Sarvang stud & Apricultural | 31.07.19 2 nos, af
Fatm, Bangalore. Stallions,
(/33/8/EAM20/S-511C

63 | M/s. Director, CSIR-CCMB, 30.07.19 30 nos. of
Hyderabad 01/53/8/E/AM20/ - Mice
/G

64 | M/s Punjab Home Guards Canine | 29.07.19 401 nos. of
Trading & Breeding Inst, Mohali dogs
DL/S3/8EAMZOP21IC

Part-2 De partment of Industrial Policy

1

| - P
& Frummiﬂn_(gll_‘_l__’_] & Minist

63

66

68

M/s. Shrem Construction P. Lid,
Mumbai,
O 1/53/8/E/AMI O/SARAC

10.08.18

M/s. AP Rubbers Reclaimers Pyt
Litd., Prakasam Dist., AP,
O1/53/8/E/AM 19 A-S6/1C

AP,
(Hi33/8/EfAMI9/C-25/1C

_wTuu yal Rubhersmra
BL/A3/8E AMEYY R-25/1C

| M/s. Coastal Rubbers Hyderihad, |

.?_?. ] E;Tﬁ_

| 1000 MT Line

Stone Block

| S000MT of |

Waste
Pneumiatic
Tyre/Used
Rubber Tvres
& Tubes Scrap
S000MT of
Waste
Pneumatic
Tyre/ Used
Rubber Tyres
& Tubes Scrap

2000 MT of

Waste Parings
and Scrap of
Rubber

| direcily to DAHD&F with copy of DGFT,

5045.5

72,0

Comments sought from /o AHD&F on
26.07.2019. DAHD&F vide e-mail dated
13.08.19 has sought information from the
firm. Hence, the applicant is to fumnish reply
directly to DAHD&F with copy of DGFT.
Commenis sought from Do AHDEF on
26.07.2019. The committee observed that
there is o wide variation in the CIF value of
Horses in different applications. Accordingly,
the committee decided to seek IT return for
the last three years from the applicant.

Commients. sought from Dio AHD&F on
06.08.2019. DAHD&F vide e-mail dated
13.08.19 has sought information from the
firm, Hence, the applicant is to furnish rephy
directly to DAHD&F with copy of DGFT,

| 29200

455.0

ry of Environment & Forests (MokF)

Comments sought from Dio AND&F on
[3.08.2019. DAHD&F vide e-mail dated
14.08.19 has. sought information from the
firm. Hence, the applicant is to furnish reply
directly 1o DAHD&F with copy of DGET,

145,53

207 04}

2137

| Recommended by BIPP vide OM No. E

Comments sought from Mo Mines on |
14.08.2018. Reminder semt on 19.11.18.
Reminder sent to Mo Mines vide agenda note
dated 20.06.19 and 18.07.19,

DIPP vide OM No. 9/652018-TSW dated
20.08.18 has informed that the firm is not a
manufacluring unit, therefore, DIPP is nat an
Administrative Ministry for  construction
company and the matter may be referred 1o
Ministry of Tourism for Comments,
Comments sought from Ministry of Tourism
on 20092018 Reminder sent on 19,1118
and 29.05.19. Reminder sent vide agenda
noteon 2006194180719
Comments sought MOEF (HEMI) on
27.12.2018. Reminder sent vide agenda note
e
Recommended by DIPP vide OM No.
E9(2)/2019-1.8. dated 11,0].19

9(1W2019-T.8. dated 08.01.19.

Comments of sought from MOEF (HSMD)
on 28.12.2018. Reminder sent 1o MoEF&CC
vide agenda note dated  20.06.19 and

0 L e
Comments sought from MOEF (HSM1DJ) on
29.01,2019. Reminder sent to MoEF&CC vide
agenda note dated 20.06.19 and 18.07.19.
Recommended by DIPP vide OM No. I
9(12)2019-T 8, dated 15.04.19

R’



M/s, Nikhil Petrochem Pvi Lid
01/53/8/602/AM 1 8/N-23/1C

Ms. Chemtech Rubber Lining
India Pyt. Limited, Krishnagiri
Tamil Nadu,
01/53/8/E/AM20/C4/1C

70

_METﬁn'ﬁécEs,FénﬁE e
O1/53/8MEANZOT- 1 1T

MJs. SKY Rubber Tndusiries,
Rajkot
01/53/8/E/AM20/S-9/IC

Limited, Renigunta
U1538EAM2Z0/M-3/1C

7% | M’s. Siddhi Industries, Jaipur,

CH/33/8/E/AM20/S-14/1C

1-d
o

| 200409

| 03052019

| Enhancement |-

in the quantity
and CIF valye
of the import
authorization

| Used Tube

Plates

| Zinc Dross

2290 MT of
Rubber Tyres
Scrap as per
ANF-ZM

4500 MTof

Lead Battery
Plates Covered
by ISKI Code
“RAILS”

50 MT of

Aluminium
Drogs

L

[ 10500

| Recommended by DIPP vide OM No, |
9(59)2017-TSW dated 11.03,19. The firm
alogwith their request enclosed the copy of
NOC ‘of MoEF&CC vide OM No. 73.
692016-HSMD dated 31.07.17 which has
expired on  30.01.2019, Accordingy,
commitice decided to seek comments from
MoEF&CC. Comments of Mok F&OC soghl
on 06.06.19. Reminder sent to MoEF&CC |

| 18.07.19,

| communicated to the firm

399375 |

170719,

vide agenda note dated 20.06.19 and
As decided in the EFgC meeting  dated
26.04.19, comments sought from DIPP an
29.05.19. DIPP vide OM dated 06.06.18 has
sought information ffom the firm, The sdme
has bheen communicated to the firm on
190619 DIPP  vide OM  Noo P-
47012/41/2019-T 8, dated [4.08.19has sought
information from the firm. The same-has been

Comments sought from MOEF {(HSMD) on
12,04.2019, MoEF&CC vide e-mail dated
220419 has informed that M/s Techno
Feeders, Kanpur has not applied for the NOC
in MoEF&CC and requested to communicate
them 1o apply with all relevant documants jp
MoEF&CC. Hence, the firm is to apply for
theNOC inMokFgCC.
Comments sought from MOEF (HSMD) &
DIPF on 23.04.19. Reminder semt o
MoEF&CC vide agenda note dated 20.06.19
| and 18.07.19.

Recommended by DIPP vide OM No .

HSM-23/60/2017-HSM  dated 30.11.2017.
The committee noted that the firm hits
submitted CA certificate dated 10.06.2019
indicating data for the years 2015-16. 2016.17
and 2017-18. But, not submitted the daga for
the: wyear 2018-19, The committee
aceordingly, decided 1o seck production
consumption data for the last three Vears e
2016<17, 17-18 and 18-19. The firm w'dc|
letter dated 17.06.19 has submitted the ahove

details. However, the committee noted that
the NOC of MOEF&CC  has  expired,
Accordingly, the committee decided 10 seek
fresh NOC from MoEF&CC. Accordingly,
comments of MoEF&CC has been sought on

Comments sought from DIPP on (13.05.2019,
DIPP vide OM dated 29.05.19 has sugeested
to  seek comments from Mia Mines;
Accordingly, comments sought from M/o
Mines on 19.06.19. M/o Mines vide OM No.
16/32019-M.V dated 26.08:19 has informed
that clearance/NOC from MoEF&CC under |

™




‘Hazardous and Other Wastes (Management

and Transboundary Movement) Rules, 2016
may sought in the matter.  Accordingly,
committee decided 10 seek commeénts from
L | W - (2 OO o) | MoEFRCC, iy iy
75 | Mis. R'G. Industries Corporation, | 04.05.3019 9000 MT used | 4212  Comments sought from MoEF (HSMD) on
Bahadurgarh, Haryana. Tyre Scrap U6.05.2019, Reminder sent to MoEF&CC vide
01/533/8/E/AM20/R-51C and Rubber ugenda note dated 20,0619 and | 807,19,
Tube S¢rap DIPP vide OM No. P-470127312019 T 5.
dated 17.05,19 has sought information from
S50 = > et b B W IS
76 | M/s. Barq General Trading PvL 06.05.2019 | 50018.850 MT | 35.5 The committee observed that the. request of
Lid. Chennai. ' of Steel SLAG the firm is for trading, which is not allowed,
O1/53/8/EAM20B7/1C Aceordingly, the committee decided to
548, it b e MLLLL reject the case, =l
7T | Mis. Emaar Lead Company 280519 T200 MT of 37240 Comments sought from MOEF (HSMD) on
Private Limited, Coimbatare, Lead Battery 29.05.2019, Reminder sent to MoEF&CT vide
01/53/8/E/AM20/E-4/1C Plates | dgenda note dated 20.06.19 and 18.07.19
78 | Mis. Miracle Reclaim Rubber 31.05.19 100 MT of 14.0 Comments sought from MOEF (HSMD) &
Coimbatore Pvt, Ltd., Kerala. Old & Used DIPP on 12.06.2019. DIPP vide OM No. P-
D133 EAM2OYM-10/10 Tyres Serap 47012/452019 T.S.  dated 18.06.19 has
seught information from the firm. The same
has been communicated to the firm on
19.06.19, Hence, the firm is to submit reply
directly to DIPP with copy to DGFT.
Reminder sent te MoEF&CC vide agenda
| ) ) ) note dated 20.06.19 and 18.07.19.
79 | Mis: Rajhans Oil Extracting Pvt. | 11.03.19 S100 MT of 1785 Comments sought from MOEF (HSMD) & |
Ltd, Haryana. Used Rubber DIPP" on 27.05.2019. Reminder sent to
01/53/8/E/AMZO/R-9/1C Tyres Serap MoEF&CC vide agenda note dated 20.06,19
s R | gdlbOids
B0 | Ms. Sri Sai Ram Industry, 18.06.19 9000 MTof | 202 46 Comments sought from MOEF (HEMD) on
Telangana used rubber | 27.05.2019, Reminder sent to MoEF&CC vide
U1/E3/ 8 EAMRO/S30/1C tyrescrap __Eiﬂﬂ_ﬂ_?ﬂ@ﬂﬂ?ﬁ;ﬁ,fﬁ_-w}' T —
Recommended by DIPP vide OM No. P-
e : : . - L 47012/46/2019-T.5. dated 27.06.19
81 Mis. Conso Agro India Private 24.06.19 26000 Kgs, 4.61 Comments sought from MOEF&CC an
Limited, Koltavam, Crumb/ 24.06.2019, Reminder sent to MoEF&CT vide
DIHS3BE/AM2D/C-11/1C Rubber _agenda note dated 20.06.19 and 18.07.19,
Buffing Recommended by DPIT vide OM No, p-
Powder 47012/48/2019-T.5. dated 12.07.19
82 | Mfs. Navkar Industries, 21.06.19 | 3000MT Used | 147.0 Comments sought from MOEF (HSMD) on
Telangana, Rubber Tyers 24.06.2019. Reminder sent to MoEF&CC vide .
O1/53/8/E/AM20MN-9/1C Scrap _agenda note dated 20.06.19 and 18.07.19.
Recommended by DPIIT vide OM No.
ST S T S - ) 7(50)2018-TSW dated 02.07.19 -
83 | M/s. Mumbai Fabrics Pvi. Ltd., 15.06.19 270000 MT of | 21087.0 Comments sought from MOEF (HSMD) on
Raigad. 01/53/8/E/AM20/M- Old & used 20.06.2019. Reminder sent to MoEF&CC vide
14c Tyres Scrap agenda note dated 18.07.19, T
Recommended by DPIT vide OM No. P-
Lot S oo | 470124720195 daed 10,0709 |
B4 | M/s. Citrine Resources Private 25.06.19 14500 MT old | 102950 Comments sought from MOFEF (HEMD) on
Limited, Mumbai & Used 26.06.2019. Reminder sent to MoEF&CC vide
01/53/8/E/AM20/C-134C Rubber Tyres _agenda note dated 18.07.19. e
Recommended by DPIIT vide OM No. P-
ey et | | 47012/50/2019-T.S, Weated 02.07.09
LSS M/s. Qyster Industries Pvt. 11d. | 25.06.19 BOGE MT of 4260 Comments sought from MOEF (HSMD) on

®

RY




[ T Siivasa Gugarar, e
| O1/53/8/E/AM20/0-2/1C }

86 | Mss. Aradhya oo Green
Industries LLP, Mumbaj.

O1/S3/8/E/AM20/A-32/1C |

87

M/s. Radhe Exim Private | ose7.19
Limited, Rajkot |
O1/53/8/E/AM0/R-18/1C

........ L

the condition mentioned in the MoEF&CC vide OM N

88 | M/s. Jain Meta Rolling Mills, 220719 | 2500 M 4025.0
Chennai. 01/53/8/E/AM20/)-9/1C Lead scrapas
per ISRI Relay
89 | Mis. Valencia Rubber Tech LLP 13.07.19 5000 MTs 1200.0
Gujarat, DUS38/EAMZ0N- 1310 Used Rubber
Tyres Scrap/
| TubesSerap |

Press) for manufacture of crumb rubber

_condition of import authorization.

90 | M/s. Siddhi Industries, Jaipur, 13.07.19 [ 1000MTof | 10275 |
153/ 8B AM20/S | AC Aleminmium
= e e 0 S | O (S
9 M/s. Gachem Metals and 16.07.19 3500 MTs 31993
Alloys, Nalgonda, Telangana, Battery scrap
A ISEAMG e | | T |
92 | Mis. Ashwa Industrics, { 23.07,19 3588 MT 148.30
Telangana 01/S3/8/F/ AM? A~ Used Tires
4141¢ Shredded
93 | M/s. Balaji Rubber Industries 24.07.19 12000 MTs 590,52
Private Limited, Salem. Used Rubber
OV S3/8EAM20MB-171C Tyre Scrap
94 | Mis, Bradken India Private (2407.19 | 1S00MTs | 4419
Limited, Chettipalayam, Tamil Mild Steel
Nadu. 01/53/8/EIAM20/E- | 8AC Pipes
(Used/Second
/S SRS SeeITEa Tl | Hand)

RA Rajkot may issue the import authorization to the applicant
culs/shreds/pressed baled) for manufacture of crumb rubber

Old &Used |
Risbber Tyres |

14000 M oid
& Used
Rubber Tyres

6000 MTs
Used Rubber
Tyres & Tubes
Scrap

(2

besides other usual condition of import authorization. The enclosures will be

Vi

| 4R0.0

for impon of 6,
from GCA for a CIF value of Rs,
3-286/2014-HSMD dated 17.05.19 as well as
sent by e-mail to the applicant

Rh_ﬁajkm Eyiﬁeﬁinﬁtmmﬁmn the applicant for import of 5590 MT
from GCA for a CIF vitlue of Rs. 12,00,00,000/- (LISD 17,14,286) subject to the condition
mentioned in the MoEF&CC vide OM No. 23/24/2018-HSMD dated 17.05.19 as well
The enclosures will be sent by e-mail 1o the applicant

26.06:2019. Reminder soni to MoEF&CC vide |

(Remmmcnded by DPIIT vide OM No. p- _I
[AT012512019-TS. W, dated 020719 |
Comments sought from MOEF (HSMD) on |
26.06,2019. Reminder sent to MoEF&CT vide
SEemdanotedated 13.0719. |
Recommended by DPIIT vide O Mo, B
AT012/500019-1.5. dated 02,0719
Approved as recommended by MoEF&CC
vide OM No. 23-28672014-HSMD dated |
17.05.19 and DIPP vide OM No. p-

47014/78/2019-T 5, dated 26.07.19

= [ i el - — —
000 MT of Used Rubber tyres Bcrap (multiple
4,80,00,000/- (USD 676056) subject o
with ‘actual user condition
and RA Rajkot,

Recommended by MoEF&CC vide OM No.
23-130/2014-HSMD  dated 16.11.19  for
impert of 4,000 MT of 1.ead Scrap (ISR]
Code: Radio, Rakes, Relays, Ropes, Rails,

Rains, with not  more than 3% of
| liquid/electrolyte by weight in a  given
lot/consignment/container) The firm has not

submitted the CA Certified  Production-
Consumption  data. Accordingly, the
committee decided to seek CA Certified
Ernﬂunlian—Cunsumptipn data from the
Sy — == |
Approved as recommended by MuEF&CC
vide OM  No. 23242018-HSMD dated
17.05.19 and DPHT vide OM No. p-
47012/54/2019 1.5. dated 09.08.19

of Used Rubber Tyre Scrap (Cut/shredded/baled

as with actual user condition besides other usual

SndRARajkot. _ |
Comments sought from MOLEF (HSM[3),
DIPP & M/o Mines on 23.07.2019

Comments sought from MOLEF (HSMI) on

24072019

Comments sought from MOEF (HSMD) on
gegane - T
DIPP vide OM No. P-47012/53/2019-T.5. W,
has sought information from the firm, The
same has been communicated to the firm.

Comments sought from MOEF (HSM1D) on
=0ue L
DIPP vide OM No. P-470] 1/2122019-T5W
dated 09.08.19 has sought information from
thefom. T
Comments sought from PP on 30.07.2019,
The matter was discussed at length in the
meeting. Representative  of DIPP  has
informed that they have no objection in
granting permission to the firm. However,

Hy




“IF after due deliberation, the committee |
[ ) 0 s | decided to examine the case on file. l

95 | M/s. Aym Syntex Limited, Dadra | 02.08.19 350000 nos. of | 175.0 Comments sought from DIPP on 06.08.2019.
and NA, 01/53/8/E/AM20/A- Used Steel DIPP vide OM No. P-47012/56/2019-TSW
49/1C Bobbins dated 13.08.19 has suggested to seek

|/, = | (SN =i | comments from DHI and M/o Textiles.

o6 M3 Javachandran Alloys Private | 12.08.19 300 MTs, 521.25 Recommended by MoEF&CT vide OM No.
Limited, Erode (TN}, Lead Scrap as 23/25/2019-HSMD dated 22.03.19. The firm
01/53/8/E/AM20/I-131C per 1SRI Relay has not submitted the CA  Cenified

' Production-Consumption data.  Accordingly,
the committee decided to seek CA Certified
Production-Consumption data from the
- ) | = firm. T I i

97 Mis FOCL Enterprises Limited, 140819 2,000 MT, 1820.0 Recommended by MolEF&CC vide OM No.
kanehipuran, Lead Battery 23-203/2015-HSMD  dated  10.08.18  for
01/53/8EAM20/P-26/1C Plates Covered 10,000 MT of lead scrap (ISRI Code- Radio,

by ISR code Racks, Relay, Ropes, Rents, Rakes and Rails),
Word ‘Rails As per CA Certificate submitted by the firm,
their entitlement comes to 1392.8] MT.
Accordingly, the committee decided 1o
el L =S| = . LER ] oy | approve 1393 VT of Rails. |
RA Chennai may issue the import authorization to the applicant for import of 1393 MT of Lead Scrap; ISRI Code: Rails for

_import authorization. The enclosures will

recovery/recycling/reprocessing from Wenezuela, Nigeria and Chile for
the MoEF&CC vide OM No. 23-203/201 5-HSMD. dated 10.08.18 as w
be sent by e-mail 1o the appli

& proportionate CIF value subject to the condition mentioned in
ell as with actual user condition besides other usual condition of |
cant and RA Chennai..

. Part-3 Ministry of Steel (MoS)

98 | Mis. Rubamin Limited, Gujarat | 18.06.19 300 Mt of 186.3 Comments  sought  from Mio Steel on
O1/53/8/E/AM20/R-13/I1C Spent Catalyst 20.06.2019.  The committes noted that the
Containing firm bas submitted the copy of NOC from
Niclel, Zinc, MoEF&CC.  The committee decided to
Cobiit, examine the case on file,
Molybdenum
| . . e -
99 | Mis. Metallurgical Products India | 12.07.19 A50 Kgs, of 65.9] Comments sought from M/o Steel on
- Private Limited, Rauagd. tantalum scrap 23.07.2019
U]fSE_J‘E,’I:‘JMul.?{HEE{I—!?IIE g ol )l = . )
100 | M/s. Maithan Alloys Limited, 310719 10000 MTs 0926.34 Approved as recommended by MoEF&CC
Kolkata, 01/53/8/E/AM20/M- Férro vide OM No. 23/17/2019-HSMD dated
254€ Manganese 22.03.2019
| | Slag

Silico manganese from lapan for a CIF
MoEF&CC vide OM No. 23/17/2019-HS
tmport authorization. The enclosures will

RA Kolkatd may issue the import authorization to the applicant for im
of Rs. 9,26.34,500/-
MD dated 22.03.2019 as
be sent by e-mail to the applicant and

T value

101 [ Mis, C.T. Group, Kerala

D1I5378/32008/AM19/C-3/1C

250518

Part-4 Department of Chemicals & Petrochemicals (DC&PC) & Min
One Ton of

MNatural
Calewim
Carbonate
Liverzit

port of 10,000 MT of Ferro Manganese Slag for
(Ush

pnea P 1

13.30,000) subject to the condition mentioned in the
well as with actual user condition
| RA Kolkata, Do
istry of Environment & Forests (MoER)

‘matter does not pertain to Do C&PC. -

production of

besides other usial condition of

Comments:  sought from C&PC  on
05.06.2018. D/o C&PC vide OM dated |
13.07.2018  has  informed that  Natural
Calcium Carbonate Everzit is mineral product
falling under Chapter 25, which is not looked
after by D/o C&PC, The application miy be
teferred 1o Ministry of Mines to seek their
comments in the matter. Dio C&PC vide p-
mail dated 25.10.2018 informed that the

Comments sought from M/o. Mines on
30.07.2018. Reminder sent on 29.05.19,
Again_reminder sent to Mo Mines vide

A



102

103

104

TR

| M5 Aayush Fnterprises,

MJs. S.N, Enterprises, Karnataka

O1/53/8/E/AM20/S-11/1C

O1/33/8/E/ AM20/C-3/IC

E’I_fs:fFL Limi'te_d.'liandra;ﬁ'st_
Maharashtra.
O1/S378/E/AMZ0/). 111¢

Limited, Greater Noida, UP,
OL/S3/B/E/AM20/1-9/1C

Ghaziabad 01/53/8/ E/AM20/A -
2IE

Mis. nghm‘zlﬁﬁrgaﬂics_ '
Limited, Gujarat.
01/53/8/E/AM20/M-1 1/1C

Private Limited, Chennai.
O1/53/8/E/AM20T-1241C

Wi e D -
|

|_41.ﬁ_'

| M5, Cipla Limited, Mumb

| Mis, Tndustrial Foams Privale 1

[ 21053019 | 500 M oF

[ 030619 | 325000 Kgs,

- M/s. Tagros Chemicals Indla |

300 MT of PU
Foam Cut
Piece high
quality-AA
Grrade

780 Kas. uﬁ 8
Bromofluorom
ethane

0.04.19 |

3.05.2019 125

Carbon e 3555
chloride |
|

[ 240MTof | a200
Carbon Tetra
Chlorigde

21.05.2019

LI2PE Bales
Scrap

=41
=

Tetrachloride

BEMTof
Carbon tetra
Chlonde

4‘ 175.0

| agenda note dated 30,0619 and 180719, |
Comments sought from C&PC and
MoEF&CC( HSMD) on 24,0419, Reminder
sent vide agenda note on 200,06.19

Comments sought from Dio C&P an:ﬁ
MoEF&CC (0) on 03.05. 19, MoEF&CC ()
vide OM No. 11/16/2017-0O¢" dated 08.07.19
& 29.07.19 has sought information from the
firm.  Hence, the firm is 19 furnish rcpl;v|

— f-directly to MOEF&CC with copy to DG,

Comments sought from C&PC on
| MOEF&CC vide OM No. 1117301 o dated |
| 250719 has sought mformation from the |

firm. Hence, the firm is 1o furnish reply

directly to MOEF&CC with copy 1o DGFT.

Recommended by Dio C&pe vide OM No. (-

II-I'.-"HHIIEHECI!E-C]'{EM-IFCPC dated
Jg@@________ _______

| Comments sought from MOEF 2 on

| 21.05.2019, Reminder sent vide agendanote |
dated 20.06.19 and 18.07.19.
Dio C&PC vide Jerter No. 25016/01/2014-
Tech.CPC {(FTS)-5927) dated 20.06.2019 has |
sought information from the firm. Hence, the
firm is to furnish reply directly to Dép C&PC

_| with copyto DGFT, =

Comments sought from M

24.05.2019. Reminder serit
dated 20.06.19

OEF (HSMD) on
vide agenda note
and 180719
Dio C&PC vide leter Ne. 23016/
Tech.CpC (FT5)-5927) dated
sought information from the firm. Again Dip
C&PC  vide letter No. 25016/01/2014-
Tech.CPC (FTS)-5927) dated 22.07.2019 has |
sought information from the firm. Henee, the
firm is to submit reply directly to Dio C&PC
Vitheopywobapr, |
Comments sought  from MOEF&CC (0)&
o C&PC on 12.06.2019. Reminder semt to
Dio C&PC vide agenda note dated 20.06 19
and 18.07.19. MoEF&CC vide OM No.
L/7/2015-0C  dated 23.07.19 has sought
information from the firm. Hence, the firm is
to furnish reply direetly to MoEF&CC with
e
Comments sought  from MoBEF&CT (3 on
18.06.19. Reminder sent to D/o C&PC vide
agenda note dated 20.06.19 and 18.07.19,
MoEF&CT vide OM No. 11/7/2015-OC dated
250719 has sought information from the
firm. Hence, the firm js to furnish reply
- dircetly to MOEF&CC with copy to DGFT- il
Recommended by Dio C&PC vide OM No. (- |
H-17014/4/2019-CHEM-11-CPC dated
1310719

1/2014- |
20.06.2019 has

-



[ 109" | M/s. Manya International, Delhi, | 170519 | 100000 kgs.
01/53/8/E/AM20/M-12/1C OF HCFE
141b
110 | Mis Bayer Vapi Pyt. Lid., Vapi, | 12.06.19 350000 Kgs.
Gujarat, Of Carbon
01/53/8/E/AM20/B-13/1C Tetra
Chloride.
el = . -y = e
__Part-5 Ministry of Electronies & Information Technology (Meity) & Mi

M/s. Royal ARC Electrodes Lwd, | 271297
Mumbai 01/53/8/14948/AM18/R-

360

M/s. Inspirisys Solutions 21.01.19

Limitéd, Chennai

O 1/53/8/FE/AMI9/1-30/1C

[ 15840

—r

Comments sought from hﬁ:‘i-‘&{?(f{?_j' on
13.06.2019, Reminder sent to MOEF&CC (Q)
vide agenda note dated 20.06.19 and 18.07,19

nistry_df En

vi_ruumtnf?ﬁurﬁ[hﬁf}_ L

Comments sought from MOEF&CC (0) &
C&PC on 14,06.2019. Reminder sent to Do |
C&PC vide agenda note dated 20.06.19 and
18.07.19.  MoEF&CC  vide OM Mo
F/72005-0C dated 25.07.19 has suught
information from the (i, Hence, the Tirm is
to furnish reply directly to MoEF&CT with
copy o DGFT.

24 Tons of
Chromium
Metal Powder

1203750 p6s.

Of
Refurbished

Harddicse
Drive

RA Chennai may issue the import authori
Annexure A to the Meity OM No, 16
{ which are not manufactured globally,
well as with actual user condition besides other usug]
applicant and RA Chennai.

Comments sought from Meity 05012018,
MeitY vide letter No. 16(3)/2018-IPHW dated
20.6.2018 has sought certain information from
the firm. Meity vide letter dated 27.11.2018 |
suggested 10 seek comments from DIPP,
Accordingly comments sought from DIPP on
18.12.2018 Reminder sent on29.05.19. DIPP |
vide OM dated 07.06,19 has sought
information from the firm. The same hus been
communicated to the firm on 19.06.19.
Hence, the firm is to submit reply dirceily to
PP with-mp&ﬂﬁﬂ:

Approved as -remmmandmﬁ:y mty vide
OM No. 16(5)/2019-1PHW dated 21.08.19

zation to the applicant for import 23,400 Nos. of refurbished Hard Disk Drives (HDDs) (as per |
(3)2019-IPHW dated 21.08.19) for a proportionate CIF value from GCA for witrdanty. purpose
subject to the conditions mentioned in the Meity

condition of import authorization, The enclosires will be sent by ¢-mail to the

OM No. 16(5)/2019-IPHW dated 21.08.19 us

13 | Mis. Anubhav Enterprises, New 13.05.2019 | 15000 nos. of | 15851 | Comments. sought  from MTI}* on
Deelhi. 01/53/8/F/AM20/A-16/1C Old & Used 24.05.2019. Reminder sent vide agenda note
Deskiop on  20.06.19. Meity vide Letter No.
computer case I16(8)2019-IPHW dated 18.07.19 has sought |
With power information from the firm. Meity vide e-mail |
sipply, dated 22.08.19 informed that response from
Mother Board, firm received on 02.08.19. The matter is under
DVD & FAN process.
without
processor,
Hard [isk,
Ram Mix
brands likes
HP, DEL
O Lenovo ete. _

114 | M/s: Forms and Surfaces India 29.05.19 1 no. of Used Comments sought from MeitY on 30.05.2019.
Bvt, Lid., Pune, Refurbished Meity vide c-mail dated 22.08.19 informed
O1/53/8/E/AMZOVEF-5/1C Inidustrial that query sent to the firm vide letter dated

Printing 25.07.19, response is awaited from the firm,
) _ ) Machine o I ceresa

115 | Mf. Flestronics Technologies (1) | 26.02,19 100000 nos, of Comments sought from Meity on 14.06.2019.
F. Lid., Kancheep Refurbished Reminder sent vide agenda note on 20,0619
O1/53/8/EAAM2DIE-IC Hard Disk Meity vide Letter No. 16(8)/2019-1PHW dated

| Drive. I8.07.19 has sought information from the

Ky

-



—

firm. Meity vide c-mail dated 22.08.19
| nformed that the matter is under process.
Comments  sought  from Miety on
21.06.2019. Meity vide e-mail dated 19.07.19
& 22.08.19 has informed that the matter is
under process

(4723

24 Comments sought from Meity on
0B.07.2019. Meity vide letter No.
16(10)2019-IPHW dated 01.08.19 has sought
information from the firm. Meity vide c-mail
dated 22.08.19 has informed that response

received on 06.08,19. The matter is under
_| process.

il

Comments  sought  from Dio Meity on
1207.2019.  Meity vide Letter Mo,
16(11)2019-IPHW dated 3 L0719 has sought
information from the firm. Meity vide c-mail
dated 22.08.19 Ris informed that response
from the firm is awaited. -
Comments sought from Meity on 25.07.201%9,
Meity vide e-mail dated 220819 has
informed that matter is under process.

2
%

Bhavnagar, Gujarat.
01/53/8/E/AM20/M-8/1C

o

I
116 | M/s. Canara Bank, Bangalore. | 210619 | 2nos, IBM |
O1/53/8/E/AM20/C- 10/ B284-2204
Power System
bt A
I nos, IBRM :
V5000 Storage
and tape Drive
[nos. IBM
7226-1U3 tape
enclosure
[x1t07 Half
Height Tape
Birive
I nos. Lenovo
042 CR9
Rack Mount
Hardware
Management
2 nos, Clsca
Asg 5506
Firewall
I nos, cisco
SG300- I8PP-
K9-EL 28
Port Gigabit
Pde Pluse
Managed
Switch
117 | Mis, Kajal Solanki, Jamnagar. | 05.07.19 | no of
O1/S3/BEAMVK-11/IC Graphic
Prawing
Tablet
FEB. | Ms. Rickshaw Delivery, Noida | 1.07.19 5 nos. af Multi
O1/53/8/EAAM20/R-20/1C Function
Printer
119 | M/s, Globalfoundries 19.07.19 111 nos.
Engineering Private Limited Laptops:
Bangalura,
i _LUI:’HIHIE.FMEWG-IE_II_C_ _
Part-7 Ministry of Environment & Forests, Ozone Cell [MoEF(O)] e
120 | MJs. Stallion Enterprise, Mumbai | 19.11.18 [ 40000 Kgs. of [ 204.0
O1/53/8/E/AM 19/8-70/1C HCFC-123
RA Mumbai may issue the import authorization 1o the
GCA for a CIF value of Rs, 2,04 40,000/
1122019-0C dated 02.08.19 a5 well as with actual user condition hesi
- will be sent by e-mail to the applicant and RA Mumbai.
121 | M/s. Marine Solutions | 22.04.19

Halen 1301

(9

applicant for import of 40,000 Kgs of HCFC-23
{LSD> 280,000 subject to the condition mentioned in
des other usual condition of import authorization. The enclosures

6000 Kgs. OF | 192.10

—  |Recyeled | | L1/572012-0C dated 28.08.19 has soughi

4_.__._______

| Approved as recommended by MoEF&CC
| vide OM No. 11/2/2019-0C dated 02,0819

tor servicin g of Chillers from
the: MoEF&CC vide OM No,

Comments sought from MOEF & CC (O) o
11.06.2019. MoEF&CC vide OM No.




(WL} vide agenda note dated 20,0619 and

19.07.19. -

(S I certain clarification from the firm, B
122 | M/s. Refex Industries Limited. 27.06.19 | 800 MT of 1036.0 Comments sought  from MoEF(O) on |
Kanchipuram, Tamil Nadu, HCF(C-141 B 27.06.19. Reminder sent to MoEF&CC vide
|| OUS3/S/E/AMOOR-17/1C B d ) = NN -agenda note dated 19.07.19,
123 | M/s. Royal Industries, Rohini 15.07.19 200 MTs, of 2880 Comments sought from MOEF&CC () on
OV S3/8EAMZOR-23/1C Dichlorofluoro 0072019
¢thang
_ HeEclmy | | Ry
124 | MA. Amrit Polychem Pyt Lid 020819 60 MT efDi | 3322 Comments sought from MOEEF&CC {OYen
Mumbai. 01/53/8/F/AM20/A- Chlorofluore D5.08.2019
A8/1C Ethanes
= I ! ___ | (HCFC 141B) | =V Y B
Part-8 Ministry of Environment & Forests, Wildlife Division [MoEF(WL,)| .
125 | M/s. S, Yuvaraj, IFS, Additional | 03.10. 18 Plain Zebra, | NA Comments sought from MoEF&CC (WL} on
Principal Chief Conservator of Siames 22.10.2018. Reminder sent 1o MoEF&CC |
Farest, & Director , Chennai Crocodile (WL} vide agenda note dated 20.06.19 and
o olmmAMigssae | [ | oozt ~ 7 T
126 | M/s. Hi-Tech Advance Products, | 07.02.] Veterinary 6.60 Comments sought from MoEF&CC (WL) on
Indore _ Equipment/Tr 11.02.2019. Reminder sent 10 MoEF&CC vide
O1/33/B/E/AMI9H-301C anquilizer agenda note dated 20.06,19 and 19.07,19.
Eguipment/C’
02 Injection
Rifle and
) . _ e _ | dccessories | et o= UL i
127 | M/s. A&S Creations, New Delhi 18.02 |9 5 nos. of 93 Comments sought from MOEF&CC {WLan
(S3/B/EAM Y/ A-6a/1C MOD-400 18.02.2019. Comments  received  from
Collars with MoEF&CC vide OM dated 18.04.19,  But
standard there is-a mismatch in the item and DGFT's
Accessories reference. Accordingly, clarification has been
sought from MoEF&CT on 04.06.19,
Reminder semt to MoEF&CC (WL) vide
- — ) e : agenda note dated 20.06.19 and 19.07.19.
128 | M/s, A&S Creations, New Delh, 18.02,19 #nos. of DPS | 10.57 Comments: sought from MOEF&CC (WL)
O1/53/8EAMIYA-B2/IC Verex Collars on 18.02.2019, Reminder sent on 29.05.19
with Reminder sent 10 MoEE&CC TWL) vide
. —_{Accessories | | apenda note duted 20.06.19 and 19.07.19.
129 | 'Mis. Agnel Lobo, Mumbai. 23.02.19 Parrot- Green | NA Comments sought from MOEF&CC (WL
01/53/8/E/AM19/M-49/1C | Ring necked on 26.022019. Reminder sent on 29.05.10.
' Reminder sent to MoEF&CC (WL) vide
_agenda note dated 20.06.19 and 19.07.19.
Recommended by DAHD&F vide OM No.
| | el 110102(1)/3/2017-Trade dated 22.04,19
130 | M/s, A&S Creations, New Delhi 10.04.19 1 Nos. of 2.45 Comments sought from MOEF&CC (WL)
L3S/ E AM20/A-4/1C Yukon Night on 18.04.2019. Reminder sent to MoEF&CT
Vision (WL} vide agenda note dated 20.06.19 and
Binocular 19.07.19,
i . : | Tracer 3%42, = 5 et
131 | M/s. Tangerine Design Pvt. [1d. | 09.04.19 200000 nos. of | 26.00 Comments sought from MOEF&CC (W1,)
Gurgaon, Worked on [8.04.2019. Reminder sent vide agenda
O1/S3/B/EIAM2DITC Mother of note on 20.06.19
Pear|
132 | Mis. Samanyu Trading LLP, 08.052019 | Sussera Lappa | 315.0 Comments sought from MoEF&CC (WLjon
Delhi. 01/53/8/E/AM20/S-1 81C (Kuth Roots) 09.05.2019. Reminder sent 10 MoEF&CC




133

134

135

140

Mr’ﬁ N Consultants, Delhi.
O1/53/8/E AMZ0S-24) I

|

el
=
h

19 7150000 Kgs. |

Sussera Lappa

136 |

137 |

DV/53/8/E/IAM20/A-33/1C

O1/33/8/E/AM20/A-35/1C

O1/S3/8/EIAM20/A-36/1C

M/s. A&S Creations, New Delbi

| Mis, A&S Creations, New Delhi. | ¢

| Mis. A&S Creations, New Delhi |

01/53/8/E/AM20/A-45/1C

M/'s Rajat singh Shekhawat,

" | M7s Hi-Tech Advanc Product |
Indare. 01/53/8/E/AM20/H-15/1C

' Mis. A&S Creations, New Delhi.

Jaipur, 01/53/8/E/AM20/R-27/1C

31.07.19 |

Part-9 D/o. Heavy Industry (DHI)

M’s. Scania Commercial
Vehicals India Privawe Lim ited,
Kolar, Karnataka.
01/53/B/E/AM20/S-17/1C

Mz, Tata Mﬂmr_Limite-d'.
Mumbai. 01/53/8/E/AM20/T-
15/1C

| Mis. Volkswagen Group Sales |

India Pvi. Ltd,, Mumbai.

O1/53/8/E/AM20/V-8/1C

| 290519

2 Nos. of
Yukon Night
Binocular
Ix42

Sling with
standard

2 nos, of
Yukon Night
Vision
Binoculars
 Iracker 3x42
4 nos. of
Yukon Night
Wision
Binoculars

| Tracker3®4a |

27 nos. of
Taxidermy
Animal

4 Ser. CO2
dart projectar
double barre|
IMDBI13,
CO2 dart
projector
IMSP23, Dant
projector
transport case

29.032019 | 685.00 MTs |

Spare Parts of
Vehicle

| 1 no.of KIA |

BONGO 11
Ton Second
Hand
2 nos,
05991 1024GX

-

-Starter, 2 nos,

— (53

Accessories |

©

4.50 _Cmcnﬁﬁught ﬁ‘uFmP&(;C{“’—L}

| Comments sought from MDI_}-&FC{WJ_} ]

| copy to DGFT,

on 03.06.2019. Reminder sent 1o MoEF&CC
(WL) vide agenda note dated 20.06.19 and
._E:ﬂ_?ig_‘ — — i
Comments sought from MOEF&CC (W1,)
on 01072019, MoEF&CC vide OM dated
09.07.19 has requested  to. forward the
recommendation of Chief Wildlife Warden,
Govt. of Odisha for further consideration,
Hence, the firm s to submit  the
recommendation of Chief Wildlife Warden,
Govt. of Odisha directly to MoEF&CC( WL
| under intimation 10 DGFT.

on 10.07.2019. Reminder sent to
MoEF&CC{WIL.) vide agenda note dated
ey v
Comments sought from MOEF&C( (WL}
on 11.07.2019. Reminder sent to
MoEF&CC(WL) vide agenda note dated
18.07.19,

Comments sought from MOEF&CC (WI)
on 01.08.2019

| Comments sought from MOEFECC (W)
on 13.08.2019

| Comments sought from MOEF&CC (WI)
on 16082019

Comments ELEE fﬁllay-iﬁuﬂr}- on
09.05:2019. Reminder sent vide agenda note
on 20,06.19, DHI vide OM dated 22.07.19 has
sought information from the firm. Hence. the
firm is 1o submit reply directly to DHI with

Comments sought from MoEF&CC (HSMD)
and DHI on 31.05.19, Reminder sent to DI
vide agenda note dated 20.06.19 and 19.07 19,

| Comments sought from MOEF & Difi on
17.06.2019, Re minder sent to DHI vide
-agenda note dated 20.06.19 and 19.07.19,

e

Y



=
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l46

147

148 |

[ o11300057E%

Kandathil, Kerala.

A

0 1/53/8/E/AM20/A-38/IC

T‘ﬂ_—] ] M-in_i_aﬁg of Home Affairs

TC

Mk, Huges Preeision
Manufacturing Pvt. Ltd.
Bungalore. 01/53/8/1/AM20/H-

M/s. Caterpillar India Private 3105}
Limited, 0] AB/EAMEZOC-6/1C

M/s. Bharat Electronics Limited, 16.07.19
HBangalore,

OUSISTAMBOB-I6nC |
M/s. Ashraf Hassan Nalakihu 12.07.19

-CVT, 2 nos,
O37130851CX

[-Pump ele,

1 Set
Caterpillar
JIeD L
Hydraulic
Excavator

| 26.7

| DHI vide OM dated =08, 2019 has requested
te provide precedents in the applicant's carlier
case and other similar cases dealt by DGFT to
 finalisethecomments.

DHI vide OM No, 9/80/2019-HEEMT dated
28.08.19 has furnished their comments, The
committee decided to examine the case on .
file.

6000 Kgs. of
Chromium
Powder |
6 nos. of ARA
Macao & 6

nos, of ARA
Chloroptera

(MHA-PM Division)
M/s. Rolta India Lid, Munbai

| 17.08.16 | 8 nos of Hand
01/53/8/52 LIAM I T/R-14/1C

held Thermal
Imager

| 15.06.19

281€

[ Mis. Star Aerﬁs;;a-:e lndus-trics.
Dehradun 01/53/8/F/AM20/5-

10.06.19

Ammunition
Caliber 7.62 »
5]l mm

300 nos. of | 10

| 527

161.67

 6.96

el

Comments sought from Heavy Indusiry on
01.08.2019

Comments sought from Dio AHD&F on

230719 and MOEF (WL} en 01.08:2019,
DAHD&F vide e-mail dated 09.08.19 has
sought information from the firm, Hence, the
applicant is to  furnish reply directly 1o
DAND&E with copy of DGF1.

MHA vide OM No. 1V-20011/12/201 §-Prov-
/948  dated 30.03.2019 informed that
comments 10 be received from Mol
Reminder sent vide agenda note on 20.06 19
MHA vide UO No. IV-24011/08/201 8-Prov-1
dated 19.07.19 has informed that commentsis
still 1o be received from MoD),

Comments sought from MHA (PM Divn.) on
20.06.2019. MHA vide: UO No. |v-
24011/08/20 1 8-Prov-1 dated 19.07.19 hag
informed that on 28.06.19 it was requested o
clarify that ds per ANF2M, the firm Mis. is
importing 300 Nes. of Ammunition Caliber
T.62x51mm. Whereas in the EUC, the stores:
mentioned 7.62x51 sniper Rifle MRAD with
spares  and @ccessories Telescopic  Sight
Ballistic-300 to be imporied for test firing,
There is a difference in nomenclature as well
number of items.

Rubberised
Pistalv Grip;
166 nos, of
polymer Rail:
100 nos, of of
AK Picatinny
Dust Cover
100 nos. Side
mount for |
flash light
100 nos
Extendabie
Butt stock
100 nos, Ak
Uhtimag
Magazine 30
Round

100 nos

| Reflexsight |

\a)

Comments sought from MHA (PM Divn.)-on
25.06.2019. MHA vide UO Nete No. IV
13012/12/2019-Prov.!]  dated 09.07.19 has
requested to provide FUC & complete form
ANF-2M tapplicant profile and OEM . details
were not available with the proposal). The
same has communicated to the firm on
19.07.19. Reply fiom the firm is awaited.
Hence, the firm is 1o submit reply directly to
MHA(PM Division) with copy to DGFT,
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 Mis. SRG Techno (Pvi) Limiied, | 12.07.18
Gurgaon. 01/53/8/E/AM20/S-

3WIC

Kill Flash

L™ gemy Wit |

| 'no. of
Caterpillar 297
D {Rook
Vehicle)

150

Mis, Star Acrospace lndu_:%iriifs,
Debradun (Uttarakhand)
IS 3/8/FIAM20/S-4711C

260714

Rubberised
Pistol Girip; 60
nos. of guick
release folding

60nos.of | 35

Grip with
Mount; 60
nos. of reflex
sight; 60 nos.
| AK pde
Mount; 60 nos
Folding
Buttstock for
AKAT: B0
nos, ARK-47-
T.62%36.3()

== I . -
Part-10 Ministry of Home AfTairs (MHA-IS Division)

154

] M/s. Kerneos India Aluminate

Round ete.

25.07.19
Technologies Pyvt, Ltd,,
Visakhapatnam.
U1/53/8/E/AM20/K-13/1C

[32;

M’s. Vishal Arms Company 07,0819 |
Manimajra, Chandigarh,

O1/53/8/E/AM20/V-16/1C

| nos;
Winchester
Ring Blaster
Toal
| nas,
Winchester
Ring Blaster
Tool
| HHH) nos.
Winchester
Make
| CESSPW
28500 Nos,
30 Mauser
bore pistal
Ctgs.
13000 nos.
ASbore Pistol
cartridges,

133

M/s. Hughes Precision 05.08.19
Manufacturing Pvt. Lid,
Bangalore 01/53/8/E/AM20/H-

13/1C

28 nos. 1.
Mark 7
Evolution
Priming
Machines(7},
2. Mark 7
Evolution
Loading
Machines{10),
3. Binerpor
Tool and
Machine Ine

Alpha L 550

Comments sought from MHA (PM Divn.) on |
23.07.2019. MHA vide U0 dated 26.07.19
has sought information from the firm,

| 886

Comments sought from MHA (PM Divn.} on
30.07.2019

The committee decided to examine the case as.
per clarification from MHA.

The cumr?ﬁcé_d_ec-iﬂéﬁ to exmjnc'tﬁe_cssc as
per clarification from MHA,

17297

The committee decided to examine the casc as |
per clarification from MHA.

WY
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L.
 Part-11 Defence Research & D

155 |

—_—

evelopment fhjgﬂni.%?_tj

| Mis, UAV Systems Priva

Limited, Kolkata,

01/53/8/E/AM20/U-2/1C

| M/s. PLR Systems Private
Limited, New Delhi.
O1/53/8/EfAM20/P-14/1C

310519

[ 260619

T,

Bitteroot Tool
and Machine
Inc Alpha L
250.ex(1), 5,
Bittervot Tool

and Machine

Inc Alpha P
350 Prime(2),
6, Bitteroot
Tool and
Machine Inc P
350 Large
Prime( 1), 7.
Hermon Auto
Swaler AS
3251 (1) 8
Hernon Auto
Swaler AS

5220 (2).9.

Meetron

Q2500-8

Inspection

System (1),
Mectron ()
3000-8
Inspection
| System (1) |

e

on (DRDO)

22 Nos. of pa
ot Drones

22 nos,
Spring, Mepro
21 Reflex
Sight, 4.3
MOA,
Picatiny
Adapter,
Mepro 21,2.2
MOA Bilseye
Picatiny
MAdapter,
Reflex Sight
‘M5 Arms
Adapter

[ 120709.

Recommended by DRDO vide e-mail dated
20.06.19, subject to NOC from MEA and
DDP. Accordingly, the committee decided to
seek  comments from MEA and DDP.
Commients-sought from MEA and DBIIP on

156

157 |

M/s. PLR Systems Private
Limited, New Delhi,
OH53/8/EIAM20/P- 1 511

| Ms, PLR Systems Private

26.06.19

— [3s0615

1 nos, Master

Combo Serics
Ransom

| Machine Rest,
3 nos. Blank
Large Frame
Machine Grip
Insert. |

@

Permission has been granted on 16,08.2019
with the approval of DG, The commitiee
decided to close the case.

Permission has been granted an 16.08.2019
with the approval of DG. The committee
decided to close the case.

| Permission has been granted on 16082019 |

A



Limited. New Delhi. [ | & Accessories with the approval of DG. The committee
O1/53/8/E/AM20/P-16/1C Sinm Pistols decided to close the case.
for
el _ . | Assembling S

158 | M/s Ananth Technologies Lid, 23.07,19 2 nos, of 8.20 Comments sought from DRDO on
Hyderabad. 01/53/8/E/AM20/A- TV/8-75 [9.08.2019
SAIC Thermal

Vision Sight

& NVIM

MNight Vision
S | (BN | 7 Wy (e & e
~Part-12 Minisiry of Petroleum & Natural Gas (M&PNG) e -

159 [ M5, Pon Pure Chemical India | 14.052019 | 2000 MTsof | 13378 Comments sought from M/o P&NG on
Private Limited, Chennai, EXXSOL-D 15.05.2019. M/o PENG vide OM dated
01538 EAMZOP-RIC 40 06.06.19 has sought information from the

' firm. Reply received from the firm has been
== —_— : | forwarded 1o Mo PENG on21.06.19.
| 160 | M/s. Total Oil India Private 21052019 | Spirdane D 30, | 80.5 Approved as recommended by M/o P&ENG
Limited, Mumbai, Spirdane D 66 vide OM No. P-12019(1 1)/103/2018-Sup./(P-
01/53/8/B/AM20/T-11/1C L. Spirdane 29828) dated 16.08.19, subject to further
) e L |[25en, | approval by the competent authority.

161 | M, Tata Motors Limited, 29.05.19 #5368 Kgs, OF | 24,7 Comments sought from M/o PENG on
Mumbai, Gas Online 31.05.2019. Reminder sent to Mo PENG
O1/53/8/F/AM20/T-144C Euro 6 Cert vide agenda note dated 20,06.19 and

| Fuoel E10 & 18.07.19,
10320 of
Diesel Euro 6
T8 | Wi B et e el By ) | IS

162 | Mis. Cummins Technologies 9.06,19 8600 Kgs. of | 50.13 Approved as recommended by M/o PENG
India Private Limited, Pune. Diesel Furo 6 vide OM No. P-12019(11/1 2272018-Sup./(P-
DR EAM20/C-8/1C Cert Fuel 87 | 31092) dated 13.08.19, subject to further

S S . = e 15— APproval by the competent authority.

163 | M/s. Rajkamal Industries Pyt 25.06.19 5000 Mtof | 252050 Comments  sought from Mo P&ENG on
Lid. Ahmedabad. Base Ol SN- 26.06.2019. M/o P&NG vide OM dated
01/53/8/E/AM20/R-15/1C 50 Grade 16.08.19 has sought information from the

firm. The same has been communicated to the

e e — . L oL [fimon19.0819 u_SNw -

164 | M/s. Vishveshwar Oil & 03.07.19 151485 MTs | 58.82 Comments sought from Mio P&NG on
Lubricants Pvt. Ltd, New Delhi of SKO 04.07:19. M/o PENG vide OM dated 29.07.19
OVS38/EAM20/V- 12710 has informed that the application of the firm

has been forwarded without attaching the
specifications of the product It is also
requésted to ascertain from the firm whother
the end product that is extracted in the process
is N-Paraffins or not, Reply from the firm is
~1L N el TR e I . e i

65 | M/s. PS Enterprises, Coimbatore, | 06.07.19 500 MTs of | 17.9 Comments sought from Mio P&NG on
Tamil Nadu 01/53/8/E/AM20/P- Fary aeid 11.07.2019. Reminder sent to Mo P&NG
| 8/1C ( Methyl Ester vide agenda note dated 18.07,19.

Blended with
Bituminous
= . ) | Mineral (il ) B =
166 | Mis, PD, Industries, New Delhi | 08.07.19 146,300 MTs | 85.87 Comments sought from M P&ENG on
DI33/8/E/AM20/P-1T/1C of SKO 08.07.19. Mfo PENG vide OM dated 29.07.19
has informed that the application of the firm
has been forwarded without atlaching the
specifications of the product, It s also
———— e requested 1o ascertain from the firm whether |
5 )



| the end product that is extracted in the process
18 N-Paraffins or not. Reply from the firm is

| The committee decided (o examine the case |

The committee decided 10 examine the case |

Comments  sought  from Mo P&NG on
M/o P&NG vide OM dated
27.08.19 has informed that the request of the
firm has been forwarded o Mo P&NG

without -attaching the specifications of the
product to be imported and réquestad to obtain

r ——
= = e ety _ awaited, et = Ak
167 | Mis. Panila Chem Limited, New | 16.07.19 ADOOO MTs 15456.6 The commintee decided 10 examine the case
Delhi 01/53/8/E/AM20/P-21/1C Dienatured on filg,
o s s ———t— | EthylAldohol |
168 | M/s, SHK Chemiech [ndustries 13.07.19 15500 M Ts 10850.0
LLP, Omerga, Maharashtra Ethyl Aleehol on file.
O1/53/8/E/AM20/S-45/1C : = e i el YL | _ = i N
169 | M/s. Kanoria Chemicals and 12,07.19 4680 MTs 197683 The comminee decided to examine the case
Industries Limited, Bharuch, Ethyl Alcohnl on file.
Cujarat, 01/53/8/E/AM20/K- Denatured of
N any strength i = S
170 | M/s. Arvon Chemicals private 25.07.19 2300 MTs. 1093.75 The committee decided to examine the case
limited, Mumbai Penatured on file,
| DUS3/BIE/AM20/A-4311C | Ethyl Alcohol : === —
171 | M/s. Avron Chemicals Private 250719 2500 MTs 109375 The committee decided 1o examine the case
Limited, Mumbai, Benatured on file,
| OUSIBEAM0A-441C | Ethyl Aleohol | vl L
172, | M/s. Witmans [ndustries Private 23.07.19 | 10000 M1sof | 4700.0 Comments sought from M/o P&NG on
Limnited, Mumbai. Palm Methyl 26,07.2019
DSIREAM20/W-5/1C Ester/ Bio
| S Diesel
173 | Mis. Hazel Mercantile Limited, 02.08.19 Denatured 4375.0
Mumbai. 01/53/8/E/AM20/H- Ethyl Alcokol on file.
1171
174 | M/s. Ester India Chemicals 08.08.19 | 12000 MTs | 5040.0 The committee decided to examine the case
Private Limited, Ghaziabad, Ethyl Aleohol on file,
|| DUS3BE/AMAWE-7/1C —r | e
I75 | Mis. Rajesh Power Services Pyt 07.08.19 Inos.of 1G 1.45
Ltd., Ahmedabad, 1805 a0 1 09.08.2019,
OU/53/8/EAM20/R-26/1C Insulating
compound
(Parts of
Electric Cihle
I : j I _ i Joining Kit) 3 the same for forwarding to them. =—
I76 | Mis. Becton Dickinson India 06.08.19 12701 kgs of | 252 Comments sought from M/o P&NG on
Private Limited, New Delhi. Soltrol-10) (19.08.2019.
| OVS3/8/E/AM20/B-19/1C - | e L memp aigan X (R .
177 | M/s, Varindera Organics Private | 06.08.19 OO0 MTs 2646.00 The committee decided 1o examine the case
Limited, Chandigarh. Detiatured on file.
| ousyseiaMaov-1snc. .| ethyl alcohol e o L.
178 | M/s. Hazel Mercantile Limited, 02.08.19 10000 MTs 4375.0 The committee decided 1o examine the cise
Mumbal. 01/53/8/ -/ AM20/H- Deratured on file.
| tanc || Ethyl Alcohol =
179 | Mfs, Hazel Mercantile Limited, 24.07.19 [O000 MTs 4375.0 The commuittee decided to examine the case
Mumbai. (1/53/8/E/AM20/H- Denatured on file,
I i - . | EtylAkehot | | =
E80 | M/s Pon Pure Chemicals India 25.07.19 200 MTs of 220.5 Comments sought from M/o P&NG on
Pvt. Ltd., Chennai. ISOPAR-G 14.08.2019.
| 01/S3/8E/AM20/P-24/1C T L S
181 | M& Gastrade International, 13.08.19 55120 MTsaf | 308 Comments sought from Mo PENG on
Kutch, Gujarat. Petroleum 14.082019
O1/ 8378 EAM2G/G-22/1C Hydrocarbon
1S e e | BElEET S R N
182 | Ms Gastrade International, 12.08.19 | 766.240 MTs | 404.56 Comments sought from M/o P&NG on
Kutch, Gujarat. _ of petroleum 13.08.2019
L | OUS3BEAM20/G-20/1C _ Hydrocarbon |

©

s




IV | | Solvent 1
— — e e [P T —e L
_ Part-13 Dr:gm_rjt_meniufTelecnmmunicgﬂ_c-gs_ (DoT) e 1~ ]

183 | M/s, In Machineries d& 12.06,19 I nos. Marine | 14.42
Equipments Pvi. Lid., Cuttack. Radar with
01/53/8/E/AM200-191C less Antenna

Radiator Cable

& Inos,

Navtex

Reciver
T || Completwet |

184 | M/s. Ingram Micro India Pyt L, | 12.07.19 30,000 Nos. of | 265129
Mumbaj Drone (Nano)
01/53/8/E/AM20/1-29/1C Max Weight

{including
payload
camerd) less
than or equal
o 250 gram,
Max height
above ground
level 50
meters/1 5 foet
as per the
DGCA CAR
1671520 dated
S AT
Part-15 Directorate General of Civil Aviation (DGCA)

185 [ M/s_ Hemani Exim Private 24.07.19

Limited, Mumbai, Muode|
TR YEAMMNENIONE | A |

186 | M/s. Madurai Trans Carrier 1.08.] I no. of H-145 | 737.0
Limited, Chennai (MBB BK 117
O1/53/8/E/AM20/M-26/10C 3-2}

Hﬁh_?mﬁai maj-r issue the im
use from G

of Rs. 7,37,00,900/-

: | Helicopter
port authorization to the a
ermany for a CIF value

pplicant for import one Airbus | I-135 (NBB-BK | JIﬁ-—ﬁ} lIeﬁﬁurﬁr private |
(Euro 80,99.000) subject to the condition mentioned in the DGCA Letter No, 5-
ual user condition hesides other usual condition of import- authorization, The

2400/2015-A1(2) dated 03.07.2019 as well as with act
enclasures will be sent by e-mail to the applicant and RA Chennai.
187 | M/s Helicopter Engines MRO 14.08.19 34 Nos,
Private Limited, Bangalore, Special Tools
01/53/8/E/AM20/H-14/1C for repair
activity of
artouste
helicopter
R — engine |
_ Part-16 Ministry of Textiles (MoT) & Jute Commissioner (Jt. Comm)
I88 | M/s. Maruti Bitumen Pwvt. [1d.. 16.07.19 | 1000000 nos, | 250.0
Ahmedabad, 01/53/8/E/AM20/M- ' Used Jute
18AC Hags

—

-

6000 nos.of 2350 | Comments sought from DGEA on

]_15?4.3'_ Comments sought from DGCA on

Comments sought from DoT on 17.06.2019.
Reminder sem vide agenda note dated
20.06.19 and 18.07.19,

The firm has enclosed copy of Fguipmient
Type approval No, WR-ETA/20199622 dated
28.01.2019. The commitiee decided to awair [
response of WPC Cell of DOT on the issue
already taken up scparately by Policy 2
Division,

L_________

26.07.2019

‘Approved as recommended by DGCA vide
Letter No. 5-2400/2015-A1(2) dated
03.07.2019

19.08.20:19

In an another case, M/o Textiles vide OM Nao,
15/1872015-Jute dated 28.08.19 informed that
it has been decided to continue the decision
taken vide OM of even No. dated 20.08.2015
through which DGFT was requested to ensure
that import of second hand jute bags is nm
allowed because there s necessity for
safeguarding the interests of the domestic jute
growers and workers of jute mills which have
been facing difficulties in marketing their

| products. Mo of Textiles has again requested |

A



B | GRlRRINEE| il [ to ensure that import of restricted item Jue |
bags is not  permitted. Aceordingly,
e e = 710 | 0500 Kes e | Sommittee decided to reject the case. s

L9 | M/s, Aaditya Entérpri&:s__S-oiupur, 23.07.19 HOSO0 Kgs. 2.64 In an another case, M/o Textiles vide OM-Na.
Maharashtra. 01/53/8/E/AM20/A - White Print 15/18/2015-Jute dated 23.08.19 informed that
AR Rags, Mix it has been decided to continue the dieision |

Colour Rags, taken vide OM of even No, dated 20.08.2015
Hosiery Rags through which DGEFT was requested to ensure
that import of second hand Jjute bags is not |
allowed because  there s necessity  for
sateguarding the interests of the domestic jule
growers and workers of jute mills which have
been facing difficulties in marketing their
products. M/o of Textiles has dgain requested
| 10 ensure that import of restriced item Jute |
bdgs 15 not permitted, Accordingly,

— — ‘ pre;y, | committee decided to reject the case,

Part-18 Petroleum & Explosives Safety Organization (PESO)

[ 190 | M/s. Bharat Electronics Ltd, Pune | 05.12.18 | Electronic 9170.00 | Comments sought from PIESO on 07.12.2018.
OV/S38/EAMI9/B33/0 Fuze s The committee decided 1o remind the PESO.
B e ———ere | Reminder sent vide agenda note on 20.06.19,
191 | Mis. Himachal Futuristic 16.01.19 M100 Electric. | 24.77 Comments sought from PESO on 17.01.19,
Communications Lid, Solan Detonator The committee decided 1o remind the PESO. |
. | OUS3IBE/AMI9H-281C ol oo - ] _‘ Reminder sent vide agenda note on 20.06.19
| 192 | M/s Himachal Futuristic 27.02.19 HI-SA Safe 3210 Comments sought from PESO on 01032019
Comniunications Lid., Solan and Arm Unit The committee decided to remind the FESO.
Himachal Pradesh, & MI100 Reminder sent vide agenda note on 20.06.19 |
O1/53/8/E/AMI9/H-32/1C Electric

155- | s, Pradon VomE P ———t oo PoONAWOE. | | e | |

193 | Ms; Pixadon Visuals Private 230519 128 Nos, of 4.14 Comments sought from PESO on 28.05.2019,
Limited, Bangalore, | Composit T1 Reminder sent vide agenda note on 20.06.19 |
O1/53/8/E/AM20/P-1 1/1C for stage

Effect, Host
Controifer
Fails Under
Other |
| Pyrotechine
_______ [ Mis, Subramanian Chamics—— 35— Grtlslosete. | ) == )

194 | Ms, Subramaniam Chemicals 25.05,19 5000 nos, 8.90 Approved recommended by PESOQ vide
and Explosives Pyt, Lid,, Safety Letter No, E-25(38)lmport/Pol/2018 dated
Coimbatore. 01/53/8/1/ AM20/5- | cartridges, 13.08.19
2341

| RA Coimbatore may issue the import authorization to the applicant for
CIF value of Rs, BO0.031/- (USD 12.899) subject 1o the condition me
I 3.08.19 as well as with sctual user condition besides other wsyal coi

di
mail to the applicant and RA Coimbatore.

e UL ey

CLA New Delhi may issue the import authorization to
value of Rs. 114.75.291/- (USD 1,63,932.70) subject
22.08.19 as well as with actual user condition besides ot
mail to the applicint and CLA New Delhi.

196 [ M/s. BMW

28.06.19 | 2 nos, Body
Igmition

India Private Limited,
Gurgaon. 01/53/8/E/AM20/8-
15C

ntioned in the PESD

1

195 | M, Focus Energy Limited. New | 12.07.19 | 1000 nos. of 114.75 Approved as recommended by PESO vide
Dethi. 01/53/8/ 5/ AM20/F-8/1C shaped Charge Letter No. E-25(38)81/2009 dated 22.08.19
& 5000 nos, of
perforating
..... L =z J charge

the applicant for ir-n_pﬁrt_af'-ﬁxplu_s'i;cﬁs per ANI-2M
to the condition mentioned in the PESO I
her usual condition of import authorization.

(as pér ANF-2M) from South Africa fora
Letter No. E-25(38)Import/Poli?018 dated
tion of import authorization, The enclosures will be sent by e-

o — Y I'._
impert of Explosives

) from China for a CIF
Ltter No. E-25(38)81/2009 duted
The enclosures will be sent by o-

NE | Approved as recommended by PESO vide
Letter No, E-25(38)Import/Pol/2018 dated
L___z_z,_us_.tg__ = .

kL



_applicant and CLA New Delhi,

Lucknow. 01/5308/E/AM20/S-
B L

Dethi. 01/53/8/E/ AM20VE-9/1C

CLA New Delhi may issue the import

applicant and CLA New Delhi.

197 | M/s, Sial Manufactures Pvi, Ltd.. | 17.07.19

198 ‘ Ms. Focus Eneray Limited, New ‘ 18.07.19

value of Rs. 20,63,230/- (USD 29.475) subject to the condition mentioned in the PESO Lefter No. E-25(38)81/2009 dated 22,08.19 as
well as with actual user condition besides other usual condition of import authorization. The enclosures will be sent by e-mail to the

| CLA New Delhi may issue the import authorization to the applicant for impert of Explosives (as per ANF-2M) from Germany for a CIF
value of Rs. 68,000/~ (USD 409.58) subject to the condition mentioned in the PESO Letter No. E-25(38)B1/2009 dated 22.0%.19 as wall
a5 with actual user condition besides other usual condition of import authorization. The enclosures will be sent by e-mail to the

119Boxof | 2694 | PESO vide Letter  Nao,  E |
Primets G 25038 mport/Poli2018  dated 22.08.19 has
_ sought information from the firm.

2000 nos. of | 20,63 _ Approved as recommended by PESO vide
shaped churge Letter No. E-25(38)81/2000 dated 22.08.19
L | Dynawell L= e

authorization to the applicant for import of Explosives (as per ANF-2M) from Germany for a CIF |

199 | Mis. Focus Energy Limited, New
| Drelhi. 01/53/8/E/AMZO/E- 10/1C

2007.19 | 3790 nos. | 38,92 | Approved as recommended by PESO vide
Explosives | Letter No. E-25(38)81/2009 dated 22.08.19

apphicant and CLA New Delhi.

. Part-19 D/o Pharma ==
200 | M/s. Aarti Industries Limited,

Mumbai,

01753/ 8 EAAM2O/A-TTAC

I I [ e )] bRl = W
CLA New Delhi may issue the import authorization 1o the applicant for import of Explosives (as per ANF-2M) from USA for a CIF

value of Rs. 3,89, 280/~ (LiSD 55,614) subjecl to the condition mentioned in the PESD Letter No. E-25(38)81/2009 dated 22.08.19 a5

well as with actual user condition besides other usual condition of import authorization, The enclosures will be sent by e-mail 1o the |

[ 14052019 | 173.680 kes., | 160.3 Comments sought from MOEF&CC (0) &
26.720 kgs, C&PC on 14.05.2019. Dio C&PC vide (B
Bromofluoro No.  C-1-1704/3/2019-CHEM.II-CPC has
Methane suggested to transfer the application to’ D/

Pharma. As suggested by Dl C&PC
comments has been sought from /o Pharma
on200649.
Recommended by MoEF&CC vide OM No,

201 | Mis. Aarti Industries Limited,
Mumbai,
DI/S3/BEAM2OA- 1410

| 1V16/2017-OC (Part-1) dated 22.08.19

14.05.2019 | 174 kgs., 24 185.3 Comments sought from MOEF&CC (0) &
kas, C&PC on 14.05.2019. As sugpested by Dio
Bromoflugro C&PC comments has been sought from D/o
Methane _ Pharima on 20.06.19.

Recommended h;_l‘;*iuIii"‘&EZE vide OM No.

_Part 21 Miscellancous

| 11/1672017-0€ (Part-1) dated 22.08.19

202 | M/s. KK. Traders, Amritsar
01/53/8/468/AM18/K-9/1C

07.07.17 [ 2500Kgs. of | 39561 | DIPP vide OM No. 9/50/2017-TSW/116 dated |

Castor SAC 0B.08.2017 has suggested to consult Minisiry

{Castocrum) of AYUSH in the matter. Comments sought
| Crrade | & from  AYUSH on 3082017 &

Cirade 2 112301 7M. AYUSID vide OM No. K- |

HO21/03/2017-DEC dated 02.04.2018 has
intimated that comments of MoEF & CC iy
be taken to facilitate the decision in DGFT.
Comments sought from MoEF&CC on
15.04.2008. As decided in the EFC dated
24.08.18, reminder has been sent 1o
MoEF&CC on 19.09.18 and 31.05.19. Singe
the case is of 2017, the commitiee decided 1o
again remind MoEF&CC for comments.
Reminder sent vide agenda nete on 20,06, 19

203 | Mis, KK Traders Amritsar
01/53/8/22342/AM 1 8/K-1 T/1C

20,0218 100 MT of 260.09 Comments sought from AUYSH on 09.03,18.
Costos Roots Comiments sought from MeEF&CC(WL) on
{Saussuresa 23.52018. As decided in the EFC gated
Lappa) 24.08.18, reminder has been sent 1o

| MOEF&CC on 19.09.18 and 31.05.19. Since |

27



= —[ — _]_t]:u case is of 2017, the commirtee decided to |
dgain remind MoEF&CC for comments,
. - | tome— 4 | Reminder sent vide agenda note on 20.06,19
204 | M/s, Ratan Aluminium Recycling | 14.03.18 | 6000 MT of 1755.0 Comments sought from M/, Mines on
P. Lid, Faridabad Aluminiym 27.032018 DIPP vide OM dated 04.07.2018
01/53/8/24077T/AMIB/RA/IC Diross Thrill has conveyed that M/o Mines may be
consulted. As decided in the FFC dated
24.08.18, reminder has been sent to Mo
Mings on 19.09.18, M/o. Mines vide OM
dated 24092018 sugeested to seek comments
from MoEF&CC,  Comments sought fram
MoEF&CC. Reminder senmt on 31.05,19. Since
the case is of 2017, the: committee decided 1
again remind MoEF&CC for comments,
Reminder semt vide e-mail dated 19.06.19,
Again reminder semt vide agenda note on
Bl T, N SN BN 1 s
205 | M/s. Gravita India P. Ltd, Jaipur 13.03.18 L300 MT of 3B5.00 Comments sought from M/o. Mines on
01/5378/23773/AM18/G-44/]C Aluminum 02.05.2018, M/o Mines. vide OM No,
Dross I6/T2018-M.V  has  suggested 1o seek
comments  from  MoEF&CC,  Commients
sought from MoEF&CC on 22,1018
Reminder sent on 31.05.19, Since the case is
of 2017, the commitiee. decided 1o apain |
remind MoEF&CC for comments. Reminder
sent vide c-mail dated 19.06.19. Again
Ly 00008 | iet00 v e reminder sent vide apenda note on 20.06.19
206 | Mis, Converge Electronics 19.09.18 10000 Nos. of | 13.70 Comments sought from D/o Post on
Trading (India) P. Ltd, Bangalore Unused 26.09.2018. Reminder sent on 31:05.18. The
D1/53/8/E/IAMI9/C-21/1C Postage commitiee directed to remind Dio Post.
Stamps,
e T et N | | — e
207 | M/s. Shanti Agro Products. (7.03.19 200 MT of 573.00 Comments sought from D/o Fertilizer on
Navsari Zine Ash 22.03.19
O1/33/8/E/AMI9/S-102/1C below 63%
Linc
208 | M/s. Director, CSIR-CCMA, 07.06.19 500 Vs, 02 | Approved a5 recommended by Dio |
Hyderabad Drosophila Biotechnology vide OM N,
(1/53/8/EAM20/D-6/1C Melanogastera BT/IL/05/323/2010-PID dated 02.09.19
I8

RA Hyderabad may issue the import authorization 1o
Drosophila Stock Centre, Indian Univeérsity,
user condition besides other usual condition

| Hyderabad. ——
209 | M/s. Namdhari Seeds Pvi. Ltd.., | 19.06.19 |
Bangalore:
______ OHS3BEAM/N-84C NV - L
210 | M/s. Asian Granito India Ltd:, 11.07.1
Ahmedabad
01/53/8/E/AM2O/ A3 TIC
211 | M/s. SR & Company Alipurduar, | 12.07.19

West Bengal 01/53/8/E/AM20/S-
4041¢

the applicant for im
USA for laboratory use fo

6320 Kgs. of 2194

— L ks o . — |
port of 500 Vials of Drosophila Melangaster from Bloomington

r-a CIF value of Rs. 2502.40/-
of import authorization. The enclosures will be sent by

(LUSD 750.72) subject to actual
e-mail to the applicant and RA

Comments sought from Daﬁgﬁm'um

Charcoal Fines

| 1000 MTs

| Ginger Cooperation & Farmers welfare on 21.06.2019 |
300 MT of 502.65 Comments sought from M/o Mines on
Rough Marbie 12.07.2019
Aggregate

Stones . et ——
60, MTs 168.00 The committee decided to examine the case on
Carbon Paste file,
and broken
electrode paste
100, MTs

@




).

212

O153/8EAM20/S46/1C

Mis. ST. Francis Trust, Hubli, | 15,

213

M/s. Perunthalaivar Kamaraj
Khadi and Village Industrie.
Karur, Tamil Nadu,
01/53/8/E/AM20/P-23/1C

719

pi==]

240719 |

M/, Justin Vijay Jesudas,
Chennai. 01/53/8/E/AM20/]-
10/1C

250719

Ferro Silicon

| 230nes.

Slag |
200 MTs Fesi
slag touch
100 MTs
Microsilica
Undensified
500 MTs
Microsilica
densified

Wheelchairs
(Old and
Usged), 15 nes,
walkers(O]d
and Used), 15
nos, canes
{OId and
Used), 60 nos
wheel chair
cushions
(New), 15 nos.

Pair of
Crutches {Old
and Used), 4
nos. Sheets
foam (New), |
nos. Roll
Foam (New) 6
oy Hoxes
Joni Books
(New)
S0000 Nos.
Used non his

tyres of
_varipus sizes

| 8034

2,80

| The committee decided to reject the caseas

The committée decided to examine the caseon |
file,

used yres are not permitted,

7 nos, of Used
Sports
Wheelchairs

1.42

b
=

M/s. Dalmia Cement Bharat
Limited, New Delhi
D1/83/8/EIAMO/D-0C

23.07.19

‘MJs. Meril Healtheare Private
Limited, Gujarat.
01/53/8/E/AM20/M-30/1C

26.07.19

| M/s. National Centre for Cell
Science, Pune,
01/53/8/E/AM20/N-13/1C

06.08.19

| Stacks

12 nos,
Gamma
Source

.50 | The firm has enclosed the copy of NoC of

SH) Kgs
Titanium
Powder-
Medipure

70.96

The committee decided to examine the case on
file.

AERB issued vide Document No. |9
NGPROC-352676 dated 17.012020, The
committee noted that the NOC of AERB has
been issued in favour of Mr. Lokesh Kumar
Bahety, Asst. Executive Dircctor Uperations,
OCL, Sundergarh, whereas the applicant is
M/s. Dalmia Cement Bharat Limited, New
Delhi. Accordingly, the commitiee decided
to examine the case on file.
The committee decided to examine the case on
file.

| 2000 nos. of
vialg
Drosophila Fly

9

7.00

Comments sought from Do Imcchﬁlugg
on 09.08.2019




[ 218 | M/s Rapid DMIS Tne.

Bangalore. 01/53/8/E/AM20/R-
251C

219

OM N

Impaor

authorization.

300 Kgs Metal [ 916
Powder Fos
Titanium T'1 64

The committee decided to examine the case on
file.

M/s, Harikrishan Purohit, Deputy
Director, Department of Fisheries.
Dehradun
O1/S3/8/E/AMI9/H-27T/1C

Sl

| RA Dehridin ﬁy_issue the import authorization to the applicant for impun of 2
rainbow trout (Oncorhyncus mykiss) from Denmark for a proportionate CIF value subject to the condition mentioned in the DAHD&F
19 as well as with

by e-mail to the applicant and RA Dehradun,

0. 35029/3/2016-Fy (Trade) dated 30.04.
The enclosures will be sent

10 Lakh Trout | 50.0
eyed Ova of

Rainbow trout

The request of the firm was closed in the LFC
meeting No, 02/AM20. Now the firm vide e-
mail dated 28.08,2019 has furnished the copy
of NOC of DAHD&F vide OM No.
15029/3/2016-Fy  (Trade) dated 30.04.19.
Accardingly, the commitiee decided to
approve the case, e i
{00,000 genetically improved fertile eyed ova of

actual user condition besides other usual condition of import

L of Gold & Silver Dore

220

Mis. Bangalore Refinery (P) Lid., | 06.05.2019
Bangalore.

O1/53/8/E/AM20/B-8/1C

3000 Kgs.of | 87150.0 | The firm has been granted import authorization
Gold dore for import of gold dore in the past, The firm has
submitted  copy of (i) Udyog  Aadhar
Memorandum from MSME (i) copy of
application made to Pollution Control Board
(111} copy of BIS license, valid upto 29.12.201 8.
The firm had not submitted the details vie
Custom Debit Sheet/BE of previous import
authorization and also BIS License of the firm
has expired. The committee accordingly, in its
meeting dated 31.05.19 deferred the case for
want of  valid BIS license, copy of valid
Pollution Certificate and detalls viz. Custom
Debit  Sheet'BE  of  previous import
authorization. The firm vide e-mail dated
15.06.19 informed that they could not nnipor
gold dore against the License No.07500001024
dated 18.04.17, as they were getting the zold
dore from HGMIL at that time. The request of
the firm was deferred by the EFC in its meeting
dated 21.06.19 for want of valid BIS license and
valid Pollution Certificate, The firm vide e-mail
dated 28.08.19 has submilted the copy. of BIS
license, valid upto 29,12.2019. The committee
decided to defer the case till the firm submits
valid Pollution Certificate.

221

M's. India Government Mint (A 14.06.19
Unit of SPMCIL), Mumnbai,

Q1S3 EAAM20A-20/1IC

M/s, Auptag Rf,:liner}f Pt Lid., | 13.06.19
Maharashtra, 01/53/8/E/AM20/A-

10000 Kgs
Gold Dore

277942.2 | The firm has submitted copy of (i) application
9 for renewal of Conzént to Cperate (1) [DIC
certificated dated 02,11.18 from Directorate of
Industrial Safety and Health. The request of the
firm was deferred by the EFC in its meeting
dated 21.06.19 for want of (i) copy of BIS
License and (if) valid pollution certificate. The
firm vide c-mail dated 21.08.19 has submitted
the copy of BIS License valid upto 21.09.2020.
The committee observed that Mis. India
Gevernment Mint is a Government of Fndia unit
under SPMCIL.  Aecordingly, the committee
decided to approve 10 MT of gold dore bar
subject to production of valid Pollution
Certificate to RA.

The firm has been granted import authorization
for import.of gold dore in the past. “The firm has

R

[ 5187438
=




[ Tede -

223

M/s, Sonigara Jewellers Private | 31.05.17
Limited, Pune

01/53/8/329/AM18/S-21/1C

| ous3mEAM20m-17/1C

224 | Ms. Parker Precious Metals | LLP, | 19.07.19
Ahmedabad. 01/53/8/E/AM20/P-
221¢

| 225 | Mis JBL Refineries, New Deihi. T 16.08.19
O1/53/8/E/AM20/I-14/1C

226 | Mis. D Bros Jewels Pyi, L1, 20819

Chenrai

I s e
2 MTsofgold | 2517989
dore R

10 MTs Gold | 30051001
Dore Bars.
10 M1, Gold | 2730525 |
Dore

05MTsof | 174032 |
Silver dore |

®

submitted copy of (i) Pollution Certificate dated
28.12,17 from Maharashira Pollution Control
Board, Kalyan, valid upto 31102025 (ii) copy |
of Udyog Aadhaar Memorandum from MSMI.
The firm has imported 87,850 Kegsontof | MT
permitted vide previous import - authorization
dated 15.06.2017, which has been expired. The
request of the firm was deferred by the LFC in
its meeting dated 21.06.19 for want of Bis
License, Now, the firm has submitted copy of
BIS License dated 20.08.19 The committce
decided to approve 02 MT of Gold dore bar,
The firm had applied for the first time. The
request of the firm was closed by the EFC in s
meeting dated 16.11.17 for want of NARI.
accreditation.  The firm has now vide e-mail
dated 011.07.19 has submitted the copy of BIS
license dated 27.06.2019 valid upto 24.06.2020.
The firm has also submitted copy. of Pollution
Certificate dated 31.05.2017 from Maharashera
Pollution Control Board valid up to 31.08.2022,
Udyog Aadhar Memorandum from MSME
The request of the firm was deferred by the EFC
in ts meeting dated 19.07.19 for want of
verification report from the RA. RA Pune vide
e-mail dated 16,0819 has fummished  the
verification report. The committee decided to
SPProve2 MT ofgold dore. |
The firm has been granted impaort authorization
for gold dore in the past;  The firm has
submitted copy of (i) Pollution Certificate valid
upto 26.08.2025 from Gujarat Pollution Control
Board (i} Udyos Aadhaar Regastration
Certificate from MSME (iii) BIS License dated
12.06,19 valid utpo 30052020 (V) eustom
debit sheet showing utilization of A64 Kgs out
of 1000 Kgs granted vide previous impor
authorization dated LLOL2019  (iv) copy of
details of GST invoices of the sales of finished
product, The committee decided to defer the
case till the firm utilizes substantial quantity
permitied vide previous impuort
Authorization. =il
The firm has been granted import suthorization
in the past. The firm has submitted copy of (i)
BIS License dated 190819, valid upto
13.08:2020 (i) Renewed pollution Certificate
dated 14.08.19 valid upte 31.03.2022 from
Uttarakhand  Pollution Control  Board,
Lidhamsingh Magar (i) Custom Debit sheet

| showing utilization of 1897 Kgs out of 2,000

Kgs permitted vide previous authorization dated
20.06.18 (iv)details of GST Invoices of the sales
of finished products. The commitice decided
toapprove 10 MT of Gold dore.
The firm is applying for silver dore for the firet
time. The firm has submitted copy of (i)
Pollution Centificate dated 30.05.17, valid upto |

""" N




1 [ 29.05.2024 (ii) Udyog Aadhaar |

| Acknowledgment  from MSME:, Thn|

committee decided to approve 05 MT of

| Silver dore subject to verification of the
=l e e |_.__ ) [ TOMTsar— Tasan | cefinery by the RA Concerned. e |
227 | MUs. Narrondass Manaordass, 220819 [ 10 MTs of 4500.00 | The firm js applying for silver dore for the first |
Mumbai | Silver dore | time. The firm has submitted copy of (i) BIS
ﬂl.-’SEfS}'E.fAME{}fN-I'Sa’IC | License  dated 22.03.2019,  valid upto

| | / 21.03.2020 (if) Pollution Certificate dated

28.04.16, from Maharashira Pollution Contral |
Board valid upto: 3L122020 (iif) Lidyvog

| Silver dore subjeet to verification of ﬂm|
|

| | | Aadhaar Memorandum from MSME. T
==3 ______L__ el —— | refinery by the RA Concerned. S

committee decided to approve (5 MT nf|

5 The meeting ended with vote of thanks to the chair, M

kR



